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I-.:.. 	CENTRAL AI)MINSTRATIVE TRIBUNAL 
ERNAKULAM BENCH 
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Thursday, this the 6t1  day of March, 2014 

CORAM: 
Hon'b1e Mr.Justice A.K.Basheer, judicial Member 
Hon'ble Mr.K.George Joseph, Administrative Member 

0A29/2013 

1 . 	Cl-I. Mohan.med Yasin 
S/o Kidàvu Koya, 
Charnayath House, Kiltan Island, 
Union Territory of J.akshadweep-682 558 

'I'.P.Latheel 
S/o Atteka 
Thiruvathapura, Kiltan Island, 
Union Territory of Lakshadweep-682 558 	 Applicants 

(By Advocate: Mr.Shabu Sreedharan) 

Versus 

Union l'erritory of Iakshadweep represented by 
the Administrator, Kavarathi Island-682 555 

2. 	The Director of Panchayath 
Union Territory of Lakshadweep 
Kavarathi Island-682 555 

The Chairperson 
Village (Dweep) Panchayath 
Kiltan Island, Union Territory of Lakshadweep-682 558 
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The Executive Officer 
Village (.Iweep) Panchayath 
Kiltan Island, Union Territory of Lakshadweep-682,58 

The Principal, 	 .. 
Government Senior Secondary School 	 . 	... . 
Kiltan Island 	 .. 
Union Territory of Lakshadweep-682 558. 	 Respondents 

(By Advocate: 	(Mr.S.Radhakrishnan (R1,2 & 5) 
(Mr.R.Ramdas (R3) 

2. 	0A6712013. 

Seedikoya.M. 
S/o Abbosala Koya 
Malayattiyoda, Kiltan Island 
Unibh Territory of Lakshadweep-682 558. 

lvlaisha.T. 
S/o Kidavu: Komalam 
Thenakkal House, Kiltan Island 
Urion Territory of Lakshadweep-682 558. 

Abdulla A.P. 
S/o Khalid 
Aliinapura, Kiltan Island 
Union Territory of Lakshadweep-682 558. 

Razi 

/o S'th..Kya 
Puthiyathekkila 111am, Kiltan Island 
Urüon Trntory of L akshadweep-682 558 

Sa'ye 	Koya C.H. 
S/oMuthikpya 
Chrnayath House, Kiltan Island 
Union Territory of Lakshadweep-682 558. 

Rafeek Kh an H.M. 
S/o Abdul Rhrnan 
Aliyar .H:ous, Kiltan Island 
Uni,oij Territory of Lakshadweep-682 558. 

(By Avocafe MiShahu Sredharan) 

Versus 

CA 

Applicants 



Union Ten itoiy of Lakshadweep represented by 
the Administrator, Kavaiathi Island-682 555 

2 	The 1uectoi of Panchayath 
Union Territoiy of Lakshadweep 

vthilsland-682 555 

The Chairperson 
Vi11àge(Dweep) Panchayath 
Kiltan Island, Union Territory of Lakshadweep-682 558 

The Executive. Officer 
Village (Dweep) Panchayath 
Kiltan Island. 
Unio.n Territory of Lakshadweep-682 558 	 Respondents 

(By Advote: 	(Mr.S.Radhaknishnan (R1,2 & 4) 

3. 	bA87/2013 

I. 	Abdul Salarn P.P., age 43 
Sb Saidmuhammed 
Puthiyapura, Kiltan Island 
L 1K shad wee p. 

2. 	$jidIn, age 33 

S16 	iu1ârnrned 
Katp1itaHouse, Ki Itan Island 

Applicants 

(By Adcfe: Mr.Pratap Abraham Varghese) 

Versus 

The Administrator 
Uiiion Territory of Lakshadweep 
Ka'.arthi -682 555 

ThDi rector, Department of Science & Technology 
lshd\Yeèp Administration, 

Kd 	lan irãtFd-682 555 

Officer 
Ofç1d 6fthçnvironment Warden 
Deprtnent oEnvironrnent and Forest, 
1Kil'tabi Islnd.?  Jakshadweep-682 558 

the Chairperson, Village (Dweep) Panchayath 
Kiltan Island, Lakshadweep-682 558 	 Respondents 



1L 4II 	 t 	 - 

(By Advocate 	(MrS Radhakrish:an (R1,2 & 3) 
(Mr R Ramdas - R4) 

4. 	OA.i13/2O13 .  

1. 	MthukoyaT.. 
S/a Kidave Haji 
Thu uvathapuia, Kiltan, Lakshadweep 

2 	Sa!h P 
St Tbrah I in Haj I 
Par)dala, Kiltan, Lakshadweep 

Yadob P.K. 
Sb. Sübair:A. 
Punnakkad, Kiltan, Lakshadweep. 

AliMohammed 
S/.o Attaka, Al iyar, Kiltan, Lakshadweep. 

 Kurihikoya AP. 
S/a Sayed Muhammed P.K. 
Ar6kka1pura, Kiltan, Lakshadweep.. 

 duiàA, 
5/0 Kiçláve T..P. 
)1ic'or,, Kiltan, Lakshadweep. 

 t\4una'>var 
/o Shaik K.K., PaI!iyachetta, Kiltan, Lakshadweep. 

 Sat h ar C. H. 
S/dN4ôharnned P. 
Chadipura, Ii.jtan, Lakshadweep. 

 IaheinP:, 1  
S/c; fyIohrniped V, 
Pa1dyod 	idtan, Lakshadweep 

 Thuéed P. 
S/O kuii 	1-1aji, Pallithithiyoda, 
Kiltu, Lakshadweep. 	 App! icants 

(ByAdvocté: Ms.Daisy I Daniel) 

Versus 

' 	 .. 
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I TI-ic Administrator 
Union Territory of Lakshadweep 
Kavarathi-682 555. 

2 	The Chairperson 
Village (Dweep) Panchayath 

4KIlta:n-682 558 

3. 	The Epi;6,rnI1t  Officer 
Kavaràthi,Lkshadweep-682 555 

4. 	Director of Parichayath 
Department of Panchayath 
Kavarathi— 682 555 

 The Executive Officer 
\'illage(Dweep) Panchayat, Kiltan - 682 558 

 1- 10rticultura! Assistant 
Village (Dweep) Panchayat, Kiltan-682 558. 	Respondents 

(By Advocate: Mr.S,Radhakrishnan-R 1 ,3,4&5) 

5. OAi26'2O13 

I. 
4 	* 

AsadullaK.C. 
S/oYousuff 
Knnichetta, Kiltan Island 
UT of Lakshdadweep-682 558 

 Kunhi.M. 
So. Abukoy 
MapdirniTceI 	iltan Island 
YI of LaksFddweep-682 558 

 Nas'àrK. 
S/.o Moharnmd 
Kornalarn 	Kiltan Island 
O'ifakshdadweep-682 558 

 Saleern P.P. 
S/oHamsa 

4 Ptcthenpura, Kiltan Island 
UT of Lakshdadweep-682 558 

 RafcckP.P.. 
/o Chaiai' 

Puratlika.KiItan Island 
U F of 	shdadweep-682 558 
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6. 	KynhiJ.P... 
Sb Pukoya 
Kauámpa1ly Kiltan Island 
UT of Lakshalweep-682 558 

7 	Abdul Kasim P V 
SbO.Muneer 
Pntàhwe1i,Kiltan Island 
UT of Lakshdaweep-682 558. 

(By Advocate: Mr.Shabu Sreedharan) 

Applicants 

. 

Versus 

I. 	Uiion Territory of Lakshadweep represented by 
the Admnistraor, Kavarathi Island-682 555 

The Dftctor  of Panchayath 
Uni.oiiTrritory of Lakshadweep 
Kav.arathi Island-682 555 

The Chairperson 
VillaeI(weep) Panchayath 
Kiltan Island, Union Territory of Lakshadweep-682 558 

i'he Executive Officer 
\/i I lage (Dwecp) Panchayath 
Kilta Island, Union Territory ofLakshadweep-682 558 

The Environiiet Warden 
Dpartmet ofnvironrnent and Forest 
Zbnl.OffTce, Kiltan Island 
Union Territor of Lakshadweep-682 558. 

(By Advocate: 	(Mr.S.Radhakrishnan (RI ,2,4 & 5) 

OA 137/2013 

I. 	Jalaludheen K.K. 
S/o Shaik Poovalap 
P.00valap Houe, Kiltan Island, 
UT of Lakshadweep-682 558. 

2. 	IS1IIs1aTIC.I-I. 
9 l l al4a 

1lifod,Ki,tn Island, 
l.ifl' èf L.khadWeep-682 558. 

Respondents 
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•lbrathulla T.K. 
Sjç Ahârried 
hMlHbus Ki Itan I's!and, 

tY1 &..Là:lkShavVëep-682 558, 

4, 	Ameerali A.P. 
Sb Syed Mohammed 
Arakalapura I-louse, Kfltan Island, 
UT of Lakshadweep-682 558. 

5. 	Ismail T 
.S/O Yusuf 
Tholiyoda I-louse, Kiftan Island, 
UT of.  Lakshadweep-682 558. 

6 	Syed Mohammed Koya K P 
Sib I"4ohamnied 
Kanj'ipui'a I-lOuse, Kiltan Island, 
1.)T. of Lakshadweep-682 558. 

7. 	Kasinkoya C.H. 
• S./.o Muthukoya 
AmmipLira I-louse, Kiltan Island, 
U[' qfIàkshadweep-682 558. 	 Applicants 

(By Advcc:te:Mr..Shabu Sreedharan) 

	

r : 	. 	 Versus 
' S I  

Qiidn i'içitbry of Lakshadweep represented by 
1i A'drnifistiator, Kavarathi lsland-682 555 

The [i'ector of, Panchayath 
Union Trritoty of Lakshadweep 
Kavarathi.Island-682 555 

The cha prOn 
Yillãge.weep) Panchayath 
içiltnjsthndJnion Territory of Lakshadweep-682 558 

Thecti.Officer 
\'iIla (,*eeW  Panchayath 
Kiltfsl'and;LJn ion Territory of Lakshadweep-682 558 

The Assistatit Engineer 
Electrical Sub Division 
Kiltar Island 
Jnion Territory of Lakshadweep-682 558. 	 Respondents 

• ._J . S 

	

.................................
. 	 S 



. 

2. 	Nara.!iaP.T.,age 26 
Sb Kun hi 
Pa11ithithiyo6 House, Ki Itan Island 
Lakshadweep: 

(By Advocate: Ms.ahisy  I. Daniel) 

Versus 

App! icants 

I. 	The Administrator 
Urkion Territory of Lakshadweep 
Kavarathi-682 555. 

Th Chairperson 
\'lag, .(Dweep) Panchayath 
IKilti-6'82 558. 

Direbi1nchayat 
Lepartrrnt' of Panchayath 
Ka4'athi-682 558. 

(By Advocate: Mr.S.Rädhakrishnan (R1& 3) 

8. 	O.A. No. 212/2013 

P.P. l-Iavvàbi, W/o. Abdul Salam 
Labourer, Agiicultural Department, 
A,gti Island, Rsiding at Pallipuram House, 
LJnjdh Teiiitoiy, of Lakshadweep, 
Aga.ilài'. 

(By A vocat 	 Babu) 

H Versus'. 

1. 	The Diretor of Agriculture 
Union Territory of Lakshadweep 

A Ka'arani IsIan —682555. 

Respond eu ts 

Applicant 
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The Administrator 
Union TerritOrS' of Lakshadweep 
Kavaratti Island - 682 555 

(By Advocate Mi S Radhakrishnan) 

9 	0A26612013 

I, 	SairAli.R 
Kuriyat,hiyodai House, 
Kiltan Isiand. 

C.P. F•iroz 
Chemmanam Palli House 
Kalpeni Islan4. 

K.P. Cheriyakcya 
Karuppatha5ura House, 
Kalpeni Islaild. 

k'i. Jaff'er,  
Pal(RipuraH6use 
Kâlpeni Island. 

1-labsa. A 
Alikonie House 
Kiltan Island. 

A.P. Naseema 
Aynapura House, 
Ka½ratFi. Island. 

(By A'oc 	.K:B. Gangesh) 

: 

C S U S 

The Adminrator, 
• 	'\dminisfratioi of the Union Territory 

• 	b.fLakshádweep, Kavarathi —682 555. 
The IDirector (Services) 
Adniinistratioi of the Union Territory 
of Lakshadwèp (Secretariat), 
Ka'varatti 682 555. 

epartmetEnvironrnent of Forests 
of Lakshadweep, 

Kaväi'aihi -. $2 555. 

Respondents 

Applicants 

Respondents 



1iJ 	

. 

(By Advocate: Mr. S. Radhakrishnan) 

10 	OANo 268/2013 

M NoorulAmeen 
Sb K C Sayed Mohainmed 
Mulayam House, Agatti Island 
Union•Territöry, Lakshadweep, 

2. 	B.M. Mansoor. 
S/o. Late A.0 Mohammed Jalaluddin 
Bharkath Marizil 
Agati Island, Union Territory 
La k s h adweep. 

(By Advocate: Mr. Grashious Kuriakose) 

Versus 

I he Administiatoi, 
Union Tei i itoiy f Lakshadweep, 
Kavara'ffij - 682 555. 

T)c Director of Panchayath, 
Department of Panchayath 
Kavaratti —.682 555. 

Directdr of Siencc and Technology 
and Environment,, 
Union. T;tbry f Lakshadwee,p 
Kaárthi 682 55. 

Director (Labour & Employment) 
Kavarathj - 682 555. 

Special Officer 
Village (Dweep Panchayat, Agatti) - 682 558. 

(By Ad)ocate: Mr. S. Radhakrishnan) 

H. 0A269/2013 

Ahamed Basheerj.C., age 32 
S/o T.'YoLinis 	:. 

Island, 
Lakshdvj. 	; 

(By A 	cateMr.tshious Kuriakose) 

Applicants 

Respondents 

Applicant 



The Employment Officer 
Kavarathi,Lakshadweep-682 555. 

Director of Pnchayath 
Department of Panhayath 
Kavarathi -682 555 

The Executive Officei 
illage(D'wee) Panchayath 

Kiltan 7 682 558 

Uorticltura1 Assistant 
Village (Dweep) Panchayat, 
Kiltan-682 558. 

(By Ad'/ocat: 	(Mr.S.Radhakrishnan (R1,3& 6) 

12 	0A277/2OJ3' 

1-Iarnedal,ae 26 
D/o SáidMhni1 
Narnbi.hçn. Hoüsé, )i1tan Island 
Lakshadk'p S..  

(By Advocte Mr.Grashious Kuriakose, Sr.) 

Versus 

I. 	F 	 tfi§kor.  
'UT of Lakshaweep, Kavaiathi-682 555 

2 	Di ctô p,f àChayath 
Depaithènt df Panchayath 
K,ithi2 555. 

3. 	ketivOfficer 
V:il lg (Dweep) Panchayath, Kiltari-682 558 

Respondents 

Applicant 



Respondents 

S 

2. 	Sayed Badusha Muhideen S.V. 
Shahar Ban Vilas House 
C 1 é t at. 	 App1 i can ts 

(By Advoëate: Mi':Giashious Kuriakose, Sr. & Ms.Daisy I Daniel) 

Versus 

I 	1 he Adminstiatoi 
UF of Lakshadweep, Kavarathi-682 555 

2 	Duectoi 
Sci.rice & 'I'echnology 
chptla.t-682 556 

3 	Direcor o1Ianchayath 
RuralDevelqpment Department of Panchayath 
Chetlat-682 56. 

Chirper5n 
Village; (De) Panchayath 
Chetlat-6g2556. 

AddI:SubDkiisional Officer 
Chctlat-682 556. 

Junior Scientific Officer 
Chei.lat-682556. 

Accounts Of1ier 
Sreiariat, Ka\arathi-682 555. . 	 Respondents ec  

(By Ad cat:Mr.Radhakrishnan-R1-3 & 5-7) 

14. 	0O.299123 
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I. 	A.K. Sajeed 
Akkara House 
Kali Is!ahçI 

2.P;Hdeeii 
Poodyern House 
Kalpeni Island 

3. 	A.T. Ahadabi 
Athanam Thoftam House 
Kalpenilsiand: 

4 	P.P. Sulaikha 
Puthiya Pandaram House 
Kalpeni Islàiid. 

5. 	C.P. 
ChenirnanamPalli House 
Kalpeni Island 

6 	A.K. Bèebi 
Arakkalar House 
Kalni Island. 

7. 	M.P.. Mohammed 
j\lulUpôra House 
Kalpeni Is1aid. 	 Applicants 

(By Advoct Mi K B. Gangesh) 

Versus 

The Adrninistator, 
Adninistratioh of the Union Territory 
of Lakshadwep, Kavarathi —682 555. 

The Dftectoi(Services) 
Administr8ti9n of the Union Territory 
o1Lakshd'çp (Secretariat), 
Ka',aratti-8 555. 

tiinAgricu iture 
iOr! 	of Lakshadweep, 
àrthhi r 68:2555. 

Réentd by its Director. 	 Respondents 

(By Advo(ate: Mr. . Radhakrishnan) 
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. 

15. OA 300/2013 

B.Koya, age 42, 
S/o Bammaçl, Bilutheth House 
Andrott Island. 

B.Aharnmed,age43 
S/o Mohammed, Bakakada House 
Andrott Island. 

K.K.Mohammed Baheer, age 49 
S/o Nalla Koya, Karakunnel House, 
Andrott Island. 

P.P.FIassan, age 41, 
S/o Sayeed Bukari M.P.,Pandathpura House, 
Andrott Island. 

M.P.Pookunhi, age 50 
S/o Khader, Matharapura House, 
Andron Island. 

M.l3ampathi, age 50, 
S/o Asainar, Kakkett House, 
Andrott Island. 

C.Moharnrned Kasirn, age 44, 
S/o Koya Kidave, Chettathada House, 
Andrott Island, 

K.P.Moharnmed Yaseen, age 33, 
S/o Nallakoya, Kattupra House, 
Androti Island. 

T.P.Shamsuddeen, age 30, 
S/o Kunhi Koya, Thattampokkada House, 
Androti Island, 

B.Mullakoya, age 43 
S/o Kidave, Bithnatt House, Kavaratti Island. 

,P.P.Fathimath, age 41, 
1)10 Kunhiseethi, Palath Puthiyapura House, 
Andron Island. 

A.Jamal, age 48, 
S/o Abdulla Attalada, A1iythara House, 
Andrott Island. 
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13. A.Mohamrned Mustafa, age 32, 
S/o Kidave, Aliyathara House, 
Andrott Island. 

14, 	L.Khadeejomabi, age 47, 
D/o Buhari, Lavanakkal House, 

• 	 Andrott Island. 

C.Pookoya, age 42, 
S/o Sayeed Mohammed, C Kunnashada House, 
Androfl Island. 

K.Subaida, age 39 years 
D/o Kidave, Kunnashada, 
Andrott Island. 

A.Kunhi Seethi, age 51, 
S/o Ukkas, Aliyathara, 
Andi'ott Island. 

T.B.Mohammed 1Iussain, age 37, 
S/o Kosamma CR, Thacherry Biyyada, 
Aridrott Island. 

P.N.1-lakeem, age 48, 
S/o Siddique, Pudiya Nalam, 
Andrott Island. 

K.K.Kunhibi, age 52, 
S/O Yousaf, Kornalam Kattu, 
Andron Island. 

K.K.N.Khadeejommabi, age 39, 
S/o Sayeed Mohammed Koya T.P. 
Kolikkat Neduvilakam, Andrott Island. 

Mohammed Murshid, age 36, 
S/o Koyamma KR, Moosathada, 
Androti Island. 

K.C.Moharnrned 1-lussain, age 39, 
S/d.:Sayeed ismail, Kannichetta, 
Andrott Island. 

P.P.i-lamza, age 34, 
Koyakidave M.P., Pandathpura 
Andrott Island. 
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M.P.Khaleel, age 37, 
S/o Assainar, Matharapura i-louse, 
Androit Island. 

P.P.I-iassan,age4l, 
S/o Abdul Khader K., Perumpally House, 
Andrott island. 

P.M.Thajunissabi, age 39, 
D/o Majeed, Puthiya Manzil, 
Androti Island. 

L.Pathumrnabi, age 37, 
D/o Yousaf T., Lavariakkal House, 
Androti Island. 

	

29, 	l-i.K.I-Iussain, age 35, 
S/o Pookunhi, I-Iaiookakkada House, 
Andi'ott island. 

M.P.Mohammed Rafeek, age 31, 
S/o Koyamma, Kunnarnkalarn House, 
Androti Island. 

K.Mohammed Fasal, age 3, 
S/o Kunhi Seethi Koya, 
Kadiyarnmada House, Andrott Island. 

	

32, 	K. 4oharnmed Basheer, age 34, 
S/o Aboosala U.K. Kunthathalam House, 
Andrott Island. 

K.K.Mohamrned Farook, age 27, 
S/o Kunhi Seethikoya, Kerakkadarnali House, 
Androti Island. 

A.Isheed Khan, age 39, 
S/o Sdyeed Ismdll, Aliyathaia 1-louse, 
Andtott lSldfld 

K.Abu1 Salam, age 33, 
S/0 Muthukoya, Kannathirnmada House, 
Andrott island. 

K.K.Anwar Hussain,age 31 
S'/o Koya V., Kerakkada House, 
Andrott Island. 
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P.Mohammed Rafee, age 25, 
S/o Mullakoya, Pachanal 1-louse, 
Andrott Island. 

T.M.Moharnmed Aliyul Akbar, age 32, 
S/o Basheer, Kakach iyapura House, 
Androti. island. 

Basheer Karakunnel, age 41, 
.S/o Sayeecl Mohammed AC., Karakunnel House, 
Andrott Island. 

Ubaidulla, age 29, 
S/o Seethi, Bappathiyada House, 
Andrott island. 

P.P.Mohammed Farook, age 37, 
S/o Pookunhi Koya, Thekila 111am, 
Andron island. 

M.M.Sayeed Hussain, age 27, 
S/o Sayeed Koya, Moosankakkada House, 
Andrott Island. 

M.C.Hammedathbi, age 37, 
D/oYousaf Mylachetta House, 
Andrott Island. 

Doulathabi, age 33, 
Ebo Kidave, Lavanakkal House, 
Androti Island. 

Guhar, Madeena Beegurn, age 37, 
D/qJ\4ohammed B, Aliyathara i-louse, 
Andrtt Island. 

46 	K 1 Pookunhi Koya, age 36 
S/o Yccoob, Kol llJKatt I-louse, 
Androu Island. 

47. K.Dervesh Mohammed, age 36, 
S/c Sayeed Mohammed, Kachashada House, 
Andrott Island. 	 Applicants 

(By Advocate: Mr.K.B.Gangesh) 

Versus 
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1 . 	The Administrator 
Union Territory of Lakshadweep 
Kavarathi -682 555 

Director of Education 
Directorate of Education 
Administration of the Union Territory of 
Lak shad weep, Kavarath i. 

Director of Panchayats 
Department of Panchayats 
Administration of the Union Territory 
of Lakshadweep, Kavarathi-682555 

\/illage (Dweep) Panchayat 
Androth Island represented by its 
1-xecutive Oiflcer. 

Faisal Ameen 
S/o Pookoya N 
Achammada House, Androth. 

6, 	Mohammed Shamsheer M.K. 
S/d13hesha U.P. 
Mayamkkada I-louse, Androth. 

Mohammed Asker 
Sbo•Seethi 
Aliyathara 1-louse, Androth, 

Nduhakhan M.K. 
SboSi.ied Koya 
Mayarnkakkada 1-louse, Andioth 

9 	1V161i11med Kasim P P 
Shd:iidave, Palathupra 1-louse, Androth 

10. 	AbdtilAkbar 
Sboibair 
Pançlàth Puthiya Pura I-louse, Androth 

1. Mujeeb ftahman 
S/.o Ibrahim 
Al iy.athara 1-louse, Androth 

12 	S1a) K I 
/o IKiasim Koya 

Kunjdmathi I-louse, Andioth 
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' Mohammed Hassan 
S/o Kunhi Koya 
Ayenarnada House, Androth 

Mohammed Abdusalarn T 
S/o Abusala 
Thechéri House, Androth 

Muhammed Rafi 
S/o Nalla Koya K. 
Poodarnkakkada House, Androth 

Muhammed Kassim 
S/o Koya 
Shaikkinte Veedu House, Androth 

P.P.Koyarnrna 
S/o P.K.Kidave 
Palathupura House, Androth 

1 8. Mühaimed Khaleel 
S/o A1duI1a 
Aliyathara House, Androth 

19. Muhammed Basheer C.P. 
S/o Abdul Khader 
Cherikkal Puthiyapura House, 
Androth. 	 Respondents 

(By Adate: 	Mr.S,Radhakrishnan - R1-4) 
(Ms Rekha Vasudevan (R5-19) 



16. OA301/2013 	
. 	 . 

1. 	Attakbya T.Y, age 44 
$/o . Jiya.Jhankga1:T, 
'I hailath Va!iyakkattu 
Androth Island 

	

2 	Sayecd Koya, ae 43 
S/o Ka1Kidv'Aliyathara House, 
Androth Island. 

Mohammed, age 54 
S/o Shahan, Biriyarnmada House 
A n d ro th Island. 

. You.sai,.age6O 
S/a Ahammed, Kandalath House, 
Androth Island, 

	

5 	Mujec Rehinan, age 35 
Sb Koya, Karchetta House, 
Andioth Island 

Abdu1Nasr;e 38 

S/oJalla Koya; Kunnashada House, 
Androth Islahd... 

Mohammed I3asheer, age 37 
S../o Yacoob, .i iyathara House, 
Androth Islahd. 

ihaudey, age 35 
Sf® Sayee Kp'a, Pandath Puthiyapura House 
IQthllari:d 

 oya 
$b Koyamma,Mayarnpokada House, 
AndtothIsJan: 

Noial age 43 
S/a K 	rr oyana Kpya, Thacheri House, 
Androth IsIatii. 

Aif,age37 	... .. 
S/h:Se[hjThcherj Moosathada House, 
And.roth Island. 



2t 
I 

12 	llassan age30 
/b 1ama1udIeen, Kadiyammada House 

Mhájcd Ràfk ag&4 1 
S/b Ayshomthabi, i1utheth House, 
Androth Island. 

Jalal, age 37 
S/a Kunniseedhi, Palathupura House, 
Androth Island. 

Farook, age 49 
Sb Koyarnma, Pochalarn House, 
Aidrot1i Island. 

Abul Hassan,.age 51 
S/a Abdu 	Karachetta House, 
Androth Ilarid.. 

Koya, gc 48 
S/p Sayeed Mohammed, Thacheri Moosathada House, 
And i'oth Is 1 and. 

l3ashecr, age 4.7 
/oIiddye, Mbpdampura House, 

4ndrq!i, Iarìc. 

age 42 
S/o Hanied,Azhikakern Pura House, 
Ajidibth JFid. 

abIar,àg 39 
Sb N IaKdKunnashada House 
And roth Island. i. 

'lohammedLjaudden, age 33 
S/a. Saycd t4ohamrned, Neelathupura I-louse 
Androth Jslaid. 

13 

'5 

16 

17 

E.  

20. 

21 
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Kunhali 1-louse, 

ada House 



26. MohammedSaleem, age42 
S/o Sayecd Mohammed,1 Kunnashada House, 
Andioth Island 

27 	Gafooi,age4l 
Sb Fhangu Koya, Pentamveli House, 
Andioth Island 

Siddeequeage.43 
S/b,  .Kidave, Modiyothada I-louse, 
Andioth Island. 

Shanavas, agd 33 
S/o IKunhi Joya., Pochalam I-louse,. 
Androth Island. 

Pookunh, age SOn 
Sb. TKidae, Aliyathara House, 
Ai roth Is) and... 

 
S!o 13uliari Asanakar House 
Androth Islahd. 

Iflys, age 36 
S/oI-  IamzaKoya, Aliyathara House, 
Androth Is1arid. 

Mohammed .jsheer, age 39 
S/b Sayecd iohammed, Aliyathara House, 
AidrohIs1aid. 

Moha 	age 33 
S/b'SeJiai1, Aliyathara House, 

oh Island. 

Cheriy Ko'age 46 
/o Kader, Matharapura House, 

Androth Islahd. 
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Mohammed Saleem, age 33 
Sb Koyamma, Kannipura House, 
Andioth Island 

37. 	Shams.uddeen, age 33 
S/.Abdil Kade, Blichetta House, 
Andioth Island 

38 	Kunhiscethi, age 47 
s/o Aboo Sala, Lavanakkal House, 
AndrOth,lsland...: 

'acoob, age 45 
So Sainddeei Kunnashada House, 
Androth Island. 

Abdul Jabbar, age 38 
S/o Sayeed Mohammed, Kannichetta House, 
Androth Island. 

Jamal, age 41 
S/o. ,Sayec.d, Bukri,Bidumkattu Bilutheth House, 

id. 

'aid, :s 
UIb,Saeq Bdkari, Thacheri Biyyada, 

Island. 

Sajina Beuin, age 29 
1)b6Nal1akoyá, Lavanakkal House, 
Androth Island. 

Shia:ias 1eegurn, age 28 
D/oKuihi;Ko'a, Lavanakkal House, 
Andrpth Tla.rid. 

 
S/Q Po1olcunhi, Jahmath Villa, 
Andioih Islaid 

iiiddeh.P.T, age 33 
S Nai, çhdath House, 
Androth Island. 

1bal,age42, 
SbojYousaf, Indararn House, 
Aniroth IslacI 
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 llassan, age 39 
Sb' Sayced Bukari, Matharapura 1-louse, 
Androth Island, 

 Mohammed S1eern, ge 38 
S -/b Yousal, Thailath I-louse, 
Androthlslànd. 

 Mohiiiirnèd Musthafa,e 36 
Sb b .Fookoya,N.eganmada House, 
Androth Island. 

 Koyaage36 
S/p Attakoya, Mathil House, 
Androth Island. 

 Kamil, age 41 
S/o Muthu Koya, Palathupura 1-louse, 
Androth Island. 

 Aji, age 30 
S/o'Sccihi Koa, Lavanakkal House, 
AndroIi TsIan, 

 Sakariya, age'2 
S/o Muthukoya, Bilutheth 1-louse, 
Androth Island. 

 Salih, age 37. 
Sb 	Kunikoy,Aynarnada House, 
Aidroth Island. 

56, ge 3,9 
$/o SideqeBilutheth House, 
Androh Js!ançl. 

 
1 	........ 

Mohabirtied A1am Naser, age 40 
Sb 	Siyced ; Mharnmed, Pàlliyet House, 
Androth lsiaid. 

 Sayced Mohammed, age 42 
S/o Kasimi, Achadapurakattu I-louse 
Androth. 1sIaid.. 

 AivrI-ius, age 29 
/o Poojoya Kunnashada I-louse 

Androdi tIand. 



0 Habeebu Rahman, age 28 
Sb Sayeed Mohammed, Kunnel House 
Andioth Island 

61 	Rashced ge 33 
Sb Koyà Ierakkada House 
Andioth Is1..nd 

62 	Chci iya Koya, age 32 
S/o A boo Sal'ah, Perumpall i House 
Androth Island. 

63: M L cc b Reh iii an, age 37 
S/o.Sayeed Buhari, Karakunnel House 
Androth Island. 

64. 	N.ou fcl K, age 33 
S/o Nattaya Koya, Cheriyadani I-louse 
Andioth Island 

65 	Abdul Sarnad, age 45 
Sb Koyarnma Kai akkada House 
Andioth Island 

66 	Shamsu Shumoos, age 34 
Sb CheriyàJKo). M., Pentamvilapura House 
Aridi'oth Island 

67 	MohammedAbdul Nasci, age 308 
Sb idled M Kott1athattu I-louse 
Andiotli Isldnd 

68 	Mohaindtahul la, age 33 
Sb Koyarimakoya, Nallal House 
Andioth Islad 

69 	lbiathullah, age 30 
Sb Kunhisethi, Pci umpalli 1-louse 
Andioth Island 

70. 	Riy:a:sa29 	H 

Sb Shaik Koya P S , Pentambelipura I-louse 
Andioth Island 

71 	Niai, ac.3J 
Sb Kidav P P , Pandathu Lavcnakkan House 
Aidioth slabd 1  

Cl 



- 

72 Rahmat, age 42 

	 I 
Sb 1'ookutty i\4 , Mathil I-louse 
Anclioth Island 

73 	Mohammed Hassan, age 37 
S/o, Sayeed Mohammed, Achammada House 
Andi oth Island 

74 	Shamsudeen,'age 32 
S/ô i\4uthu.:EKóya K.,NeIlai House 
Androth Island. 

Mohanihie.d Naseer, age 28 
S/pi\4uharhrned, Pentamvelipura House 
Androth Island. 

Raulatki Beegum, age 29 
S/p Thangakoya, Arathupura I-louse 
Andioth Island. 

FatHhLlddee1 age 38 
Sp Kidav UK., Makket House 
Andioth Island 

I:. 

78 	Badaiul Munei, age 32 
S/ô Abdul Khadei, Moodamputa House 
Andioth Island 

79. 	ohaiihidstafa, age 33 
S  IQ, Ahammadiya, Jabalpui a House 
Androth Island. 

80.Mohammed Iasim, age 47 
Sb KidavcVK , Makket house 
Andi oth Islaçid 

81 	M0hanicdAboosa1ih, age 40 
S/o Sayecd Mohammed, Bilutheth House 
Andioth Island 

82 	Kunhisecthi, 1ge 47 
Sb Yousaf, ethaiapuiakattc House 
Andioth Islaid 

83. 	Harisa Ko/aiãge 42 
S/o Ahämmed,. Makkett House 
Andi oth Is1aiid 

•: 
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 Attakoya, age 49 
S/a Yacoob, AJiyathara 1-louse 
Androth Island. 

 Kha1e1 ;  age 49 
S/a Sayeed, Cherikkat Piithiyapura House 
Androth Island. 

 Fathhd1la, age 34 
S/0 Sayeed Mohammed, Palliyett House 
Androth Island. 

 Basheer, age 55 
1'hacheri Moosathara 
Androth Island. 

Mohanrned Farook, age 33 
S/a Nal Iakoya ç.L., Tharampall i Makket House 
Androtii Island. 

Abôoalih, a 	31 
S/çi SFaik Koy., Moosakada House 
Aridroh I1and 

Salcm, age 3 
Sb, Sect hi, Karakunnel 1-louse 
Andrhth Island. 

Mohammea Kasirn, age 33, 
S/oSayed qhamrned P.C., Pathada House 
Andot ISland: 

ci iYkbL., age 44 
S/ Ki1y 'Lavanakka1 House 
Androv1j Island. 

Moh im ed {dssain, age 41 
Sb Sayeed Imai1, Kandalath House 
Androth Island. 

Sabir Khan, age 3 
S/a Koyam'akoya, "Thattampokkada House" 
Androth ls -ll aii 

 
Si Séd iiikari, Podamkakkada 1-louse 
Andrdth is'laid. 

.111 
, 	

0J 



96. 	Akb.ai.C'.,a 
S/6.Aftakbya 1<. Edayakkal 1-louse 
And ioth '1sIaèl 

I 	 II 

I I 

97 	Abdul Vahab,:'ail  ge 33 
Sb lThangakoya P , Kunchali House 
Andi oth Island 

Mohäiiind MuSthafa age 42 
Edayakkal I-Tous 
Androth Island. 

Navas, age 25 
Sb Hussaiii,Thahira Manzil 
Androth Islnd. 

Sh 100anavas, ag 33 
S/a Shaiafudeen, Mathil I-louse 
Andi oth Island 

101, LIasanage33 
$/.o Seçfhi.. M, javanakal I-louse 
Androth kiand: 

102. Mohmmed  Basheer, age 42 
S/a Yousal, Nellal House 
/pdi oth Island 

103 Shamsuden,dge 36 
S/o Nalla Içoya, Kunnashada 1-louse 
i\ndioth Island 

ld- 

104 /aiiul Abid, age 26 
S/oKidave T< , Palliat I-louse 
Andi'oth Island. 

Muthu Koya, ae 3.9 
Sb lKunhi.Seehi, MaldKette 
All 	is1nd.. 

Mohainmei Mukhbeel, age 30 
S/9 jKoyanmkoya, Kerakkada House 
indioth Islan 

 Shamuudeeni, age 27 
S/a Koya Kidave M P , Pandathupuia 1-louse 

li  Andith 1sIajd;.. 
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40,08. §hihabudhep, a g e 27 
S/p Muthu Koya, Pandathupui a House 

h, i-ot 	Is1ard 

109 Ubadu1!a, age 29 
Sb 	Sathai, Kannipuia House 
Androth •1slaid: 

110 Ja1a1agc49 
S/o Yousal P , Moodmpuia House 
Andioth Island 

111 Kidavu, age 55 
S/o Indeen M, Biriyamrnada House 
Andioth Island 

112 Kidavu,age59 
S/b lijab, Mkkt House 
Andioth Island 

113. 1ylobàmmed Salahudheen, age 26 
S/oKoyaT P., Kandeth House 
Aid:pth Island. 

114 MohamncdShakeei, age 22 
Sb 	Kunhiseethi, Makket House 
Andoth Isld 

115 Molairncd Aithaf, age 24 
Sb Jamal Mayornpokkada House 
Andioth Island 

 AbdulGáfooi';•age 28 
S./o Nallakpya T., Bappathiyoda House 
Androth Island.. 

 N1ohanmédYàthiya Khan, age 23 
Sb 	l3as!leei  K , Mathil House 
Andioth Island 

118 
iI 

Nalla Koya, age 39 
Sb 	Khade 	P PC, 
Andioth Island 

119 Kunhikoya, age 35 
Sb 	Ahmcd, Fonnikarn House 
Ahdroth IsIänd. 



H 
 Zaiu1 Abid ; .age 41 

S/o : AssainarN.P., Kandalath House, 
Androth 1sland. 

 Mohammed,age 50 
S/oAbdul Khader, Kaval Chetta House, 
AndrothIsland. 

 AbuNSir,age.:36 
S/oSiddiiue, Kunnashada House, 
AnthôthIsland. 	. 	 . 

 Mohammed Aboo Salih, age 37 
Sb 	Mu sth .fa,. Ammelam House, 
Androth Is1and 

 Koya,age37 
S/o Sayeeçl Mohammed, Lavanakkal House, 
Androth Island; j. 

 Mohammed Rafeek C.P., age 38 
/.o S,ayed, Cherikkal Puthiyapuram 

1? nd1pth Island. 

126 Moammed Rafeek, age 40 
Sb 	Jias, .J3iltütheth House, 
Andróth Island. 

 Mukbéel ,âge 28 
Sb 	Majeed L , Perumpalli House, 
Andth Island. 

 RasheédKhh, 	ge 33  
Ski I id.ave,A;, Biyyadachetta House, 
Aidoth Island. 

129 Mohamed 	ook, age 31 
5/0 P9kUt;y T(unnel  House, 
Axdoth Island 

130 Rahmathullah, age 31 
S/Q 	yamnK.P., Bappathiyoda House,. 
AndrothIslaiid. 	. 

1 3 1. . Mob arhmed.Kasim, age 30 
SI 	;Na1lakoy4 Jçennashada House, 
Androth islard 



02. Mohailimed Fazal, age 38 
Sb Kidave M. P., Kandalath House, 
Androth Island. 

133 Mobamed  Ab1 Efor T. M , age 38 
Sb 	1Jakoya, I harait11y Makket House, 
Andiath Island 

• Jana1;..äge 57 
S/b Kidave, Poovadakkattu House, 
Androth Island. 

Mohammed Saleem, age 31 
Sb Hässan Kunni, Keyiyoda House, 
Andrdth Island. 

• 136. Koyarnma,ae47 
S/o Aboo Salch Kavaichetta House, 
Andoth Island..: 

1d'áihu11a.age 38 	H 
S/o;oyarnm., Karachetta House, 
Aid.foth Island: 

AbdulAzeezKhan, age 41 
StQ .M.ohamie Birayammada House, 
And.i)th. Island. 

8háthsLdde6nge32 
Sb'S icque M.I.,.Pazhayakamkattu House, 
Ahdrdth Islahi. 

 
• 	. 	 .Anme1am House, 

Aridrch, Island. ;  

Na1iakoya,ae50 
S/c Ahamed 1b•  Q,, Matharapura House, 
And.j'oth IIand. 

Haiza  Koya,age 43 	. 
S(p.lidtv ftAIiy.athara House, 	• • 
Andih Island. 

143 Mo4eçTssin, age 28 
S/-itha 	 AThrneIaIxi House, 
/\rd1Lpth f 	hd 
.1. 	I_. 	.lt.• 	;.. 	.1. 	:'; 	'.. 	. 	 . 

r 



ME 

145 

Ere 

147. 

 

 

151 

152 

153 

 

 

Sayeed ismaU,age 58 
S/a Abdulla P P, Pudarnkakkada House, 
Andi6th Island 

Amjath Khan, age 28 
Sb Buniyarnin 	hi , Amelam House, 
Andioth Island 

Mbhammed Iqb•1, age3.8 
S 

I 

/o Nallakoya,. Perumpally House, 
Androth I s l an d: .  

Pookunni,.age .56 
S/a Yousaf1TIji .Bappathiyoda House, 
Andioth 1slad 

I\4ohanmed R1asheer, age 38 
/o Klda\'c A , Mayampokkada House, 

Androth Is hd.: 

Chriakoy age 36 
Sbo lKunnikpyä P., Thacheri House, 
Androth Island.: 

Nasecmudhee K S P , age 28 
S/p  Abdul Khadei T , Karachetta Saiornrnapura House, 
Andioth Island 

1 	.:. 	. ... 
AbdJil 'Kay'oorn,  age 41 
So Sayed 1.Buhaii M , Kunchali House, 
i\ndioh Island 

Liyabi ahman, age 3 1 
S/a Kunnikoya M P , Chekummada House, 
Andioth Island 

Kunhihi, age 46 
S/o Kader, :PeLlmpal1i House, 
Andioth Island 

Pathummabi, ge 52 
I?/p 1o'dmakoya, Kolikkattu Naduvilkam I-louse, 
Andioth jsland 

afiyullh, ae5 
3/o 

1.  

Ilamsa Koya, Aliyathaia House, 
Andioth 1slard 
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• 156 Scethi,ae60 
Sb 	Assairtai,Pachanal 1-louse, 
Andiqij-i Island 

157 Sadakkathulla, age 
Sb 	Buhaii V K , Chettapokade House, 
Andioth Island 	V 

158 
F ... 	., 

I3ashei, age 40 	, 
Sb 	Sayecd K , Tunrirashada House, 
Andioth Island 

159 MohammedKut aishi, age 25 
S/.o..Sayeed Mohammed, Karakunnel House, 
Ahdi:oth Island. 

 Siraj, age 47 
Sb 	Ki•clave K.., :Kunnurnpura Hduse, 
And roth Island.. 

 Nohanmed 'Ran, age 31'. 
Sb. 1-Ia mza Joyà K., Pathurnmapura House, 

1s1nd. 

162 ZainkI Ad, ae 26 
S/Ji11akoya 1K C ,Palliyat House, 
Andiotb Island 

163 Abdi1 Jabbat, age 35 
Sb 	Kunni S.6.ethi, Makkett House, 
Andioth Island 

164. ajc.d. Mohained, age 54 
S/a Kida vu:, Phovädakkatt.0 House,, 
Andioth Island 

165 Attabi,age7 1  
D/Q \Oucf K P , Thacheri House, 
Andio 	sipd 

166.. I381kcbs, age'3 
[)/o IKoyamna1<oya P , Thacheri House, 
Andioth Island 

167. Yakooh,ag;4O: 	. 
S/a Kidavu K, Ammelarn House, 
.\fldrQth 	1slaid. . . 

H 



1 68, Mohammed Iafee, age 42 
	

S 
Sb Koyammk9ya, Mayampokkada House, 
Androth Island. 

Mullakoya,age47 
8/6 Majeed K., Lavaiakka1 House, 
Androth Islarid. 

pookunhi,ag46 
Sb Kidtv.e P, Amrrlari House, 
And'oth Island. 

Mohammed Kasim, age 46 
S/o Yousaf, Bppathiyoda House, 
Androth Island. 

Kadeeja, age 5,1 
Dbo Kidave K., Thacheri HOuse, 
Androth Island. 

Mullabi,gc5 
D/o Kidave ..; Palathupura House, 
Androth ii1hd. 

174 Man700l A1 /yeed p p , age 25 
Sb .M .P. Fabhul lah, PuraThikkatt Puthiyapuram, 
Andi'otl1sa11d. 

Au AkbarK.;age25 
Sb Cheriyakoya, Kànnathimada, 
Andi'oth Island. 

1\6lammcda1ern, age 33 
SQ /oSftaikpyKunha1i House, 
AidothIand 	 Applicants 

(By Advbatt N1a BGangesh) 

Versus 

1 he Admini&htor 
AdinistratiOi of the U.T of Lakshadweep 
Ka\'alathi 652555 

1)epartmeit ogriculture 
UT oitakha\k'èep, Kavarathi 682 555 
isdbbii'ector.  
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• Depaitment 
Admiwstation f the UT of Lakshadweep 
Ia\'aiatI 	82 55 

4 r 

4 	Vil1e We Paichayat 
16di6th'Is1ndjirepreserifed by its 
Executive Officer 	 Respondents 

•(By Advbcàe: Mi.$ädhakrishnan) 

17. OA 302/2013 

1. 	iaffer,age35 
S/91 Babujan, Päinethechetta 1-louse 
Amini island. 

2 	Fa woque,age33 
S/ Khadet, Kulandam House 
4niini1s1and 	I  

3 	Abdulla Koya, age 50 
S/o Attakoya, Malika House 
Amini thiahd. 

4 	Nallakoya, age 40 
S/o Abdu•il.aKoya, ?uthoya Kanniyarn House 
Amini island 

5 	All Mo amned, age 47 
Sb Moharnmd, Kombarn House 
Amini i.iand 

6 	Shaiafudheen, age 36 
b,o Kida'e, Kotechetta House 

Amini siand 
i m  

iabbar:P..0 age 36 
boI Cheri':a Kdya, Purakkachetta House 

Ai. In i Island, 

Yousal, ae 36 
S/If;Beliyachadachatta }-Iouse ...........' 	. 
i4i'ii pj 	

. 
 

9 	N4uthioya ge 33 
Sb 1Say.ed Sheikoya, Mampui am House 
Amini Island 	 Applicants 

(By A&'oätë: Mr..(.B.Gangesh) 



J. Versus 

I 	I he Administiatoi 
Admin.istratioii Of the 	of Lakshadweep 
Kavaiathi-682 555 

1 rO c t o r. of?anchayats 
Dcpaitment of Panchayats 
Adminiti ation of the UT of Lakshadweep 
Kavarathi-682 555. 

District Panchayat 
Amini represented by its 
Exeive Officer. 

. 

Village (Dwcep) Panchayat 
Amini Island represented by its 
EXCCUIi\'C Officer. 

(By Ac.\'pcae:MrS.Iadhakrishnan/M/s Sheriff Associates) 

18. 	OA3O.3i2O13 

1 	Aboobaki P ,age 41 
S/c J<jnhikunhi ;  Pallam House 
Iç\'arhi Isnd:. 

2. 	Must.hafaB.I<E:.ge 45 
/o Sayced, Bakakada House 

Kavaiathi Island 

3 	Molaie ShafiM , age 34 
Sb 1Iamath4, Malika House 
krahifahd. 

4 	Abdul Nazi 	: age 43 
/o Chciiyakoya K, Aynipuia House 

l<c\/cII athi Island 

5. 	YacoobK.P.:ge.41 
S/o ..Kidave UP Kuttipapepura House 
k.av arathi . Island. 

6 	AhkoyaK, ag3l 
Sb l3aha P , Keliyam House 
Kav.àrathi,I I 1apd ... 

/ 	 l.. 

Respond nts 
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7 	Mujeeb Rehman U P , age 34 
Sb Alikoya C K , Uthampokakada House 
1(avaalb, tsland 

t 

8 	Jhangakoya vPn a9e43 
S/6 Ukkas Vadakkilapura 1-louse 
Kavaiathi Island 

9 	Mujceb Rehman B, age 30 
S/. o Thargakoa, Bftei<] :1-louse 
Kavarathi .Is!ad.. 

10. 	Sajitha P.,.age 32 
D/o All Aradam, Poovinoda House 
Kavarathi Island. 

11 	Basheci P 1 , age 44 
Sb Mohammed Pallipura, Puthiya 111am House 
lKavaiathi Island 

12 	Abdul Raicek K, age 44 
Sb Ahrned Kattimmada, Kadaputathaba I-louse 
Ka\'alathi Island 

13. 	Sleem A.P.:a34. 
S/.o. Mohammed C P , Athampapepuia House 
Kavaiathi Island 

14 	Mohammed 1-lussain P A , age 29 
Sb Khalid 1-1 aji K P , Puthiya Alikom I-louse 
Kavaathi Island 

15 	ShajhanfK, 	35 
Sb 1-Jamz fhi inikad 1-louse 
Kavaiathi Is1ard 

16 	AnwaiAP,ag39 
Sb Muihu, Aynepuia 
Ravai ai.hi Island 

17 	Basheei S , ag35 
S/o I Iainzath A I , Safiyabiyoda 

Ip 

Ka\'aiat1u island 

•• 
18 	1.Jkka,àge4 1  

Sb Aboobake'i,MeIilIam 



19 	17Iamzah, age 27 
Sb Umanl-laji, Aynepura 
Kavai 4thi I1an1 

...... 	... 	. 	.: 	. 
20 Mujceb Rehman, ag 38 

S/o arnzath A 1, Safiyab I'I 	 iyoda 
I<ávarathi 1s1tñd. 	••.. 

Manikfan K.P.;age 3.0. 
S/u Abdulia A, Kuttitappura 
Agatti Iland. 	r 

111day.athulla S.M., age.36 

S/Q.J7Tamzat 12, B.J., Subaida Manzil 
Kavatathi Island 

23 	AnsiPP,agc31 
Sb Chetiya Koya K. P , Pakichipuia 
1avaraihi1Islaiid. 

24, 	Suliman K.P.,age 38 
S/u iKidav.U.P., Kuttipappepura 
Kavarathi Island. 

25. 	''àcóobC;'., age 40. 
Sb \'onisui P., Puleenakeel House 
Kavaiahi Island 

26 	N1LmddnKP , age 34 
S/u aki iah Kochipura House 
Kavai athi Island 

27 	Saleem V 
S/ô.Haiyzh:V1oda House 
Kavaiathi Island 

28. 	AttakoyaB.,:age41 
S/c) AboàckrM.I, Birekal House 
Kavaiathi Island 

29 	Nauhacj V ,ge 30 
S/u Kaim IM'C r  Palliveedu House 
Kavai at1i slanØ 

30 Mohammd Iqua1 K K , age 31 
Sb Kasmi P V ,Kunnarnka1am House 
1<avaiathi island 

. 



• 	3.S 

31 AikA1iCP,age3O 
• Sb 	Au 	( , Chidipapada 1-louse 

Kavathi Island 	' 

32 Mohammed Rafi P , ge 38 
S/a Cheiiya lKo)'a Pallicham, Pulipinnakad 
Kavcucuhi Island 

33 PookoyaPP,age48 	, 
S/a BabujanM , P6tluy4uIa House 
IKiltan Islahd 	I 

34 HussainaliKP , age 33 
S/a Niuhammeci C , Kuttithayapuia House 
Kavaiathi Island 

35 Sulaiman M , age 37 
S/o1-[arzaTh 	4;, Maidaiioda House 
Kavaiathi 1s14id 

36 Kaja 1-lussain C , age 37 
S/p Aharnned Khan T P , Chungam House 
Kavaiath 	1slanl : 	• 

37 Mijeefhman -t K, 9 ae 38 
Sm . Hin ilikad House 
Kavaiathi Island 

Mohaiiiied Shfi K.P., age 32 
S/oS'edPooA; Kakachiyapura House 
Ka'  v ~'i r athi Island 

Mohammed Rail B , age 33 
5/0 Ati.akidav r P Beeianthoda House 
1Kavcucuhi 1lnd 

jr  

el House 

ki1a 111am 

'I. 

39 

ED! 

41. 

House 

42 
	

olammd Ra 1, age 37 
S/a1  tta 1I(  P ,Il 
	arachiyapura House 

JKa\'1athl Islan 



	

r 	 - 

Ff 

	

i3 	I\/lohanimed I3 ige 31 
sb Kicave'K 1  10 , 13aiakaioda House 
Kavai ailii Islipd 

	

44 	Jaleel P , 	43 
Sb Attai eloda, Po6vammada House 
Kavaiathi sland 

	

45 	Dclhath, a,e 33 
Sb I\4ohammccl '.1 , Amanathakeputa House 
Ktvaraihi Iskind. 

	

46. 	Sharafudheeh, age 24 
S/oAli A., Poo.noda House 
Kaarathi Islr4 	 Applicants 

(By Acl\ocate: M.K.B.Gangesh) 

Versus 

I hc Adrnipisuätoi 
Admnistration of the U1 of Lakshadweep 
Kavaiathi-62 555 

	

2 	Dcpitmcit 1AgriculWie 
UT pftaklideep 
•:K'aihi6S, 55 represented by 
1. 

its Diiectoi 

	

3 	Dnccoi ° Panchaycus 
Dcpai tment of Panchayats 
Administi WIj .  ion of the U1 of Lakshadweep, 
Kavaiathi-682 555 

	

4 	Disuict Paichayat 
avai ath i i cpi çspted by its 

Liccuti''e Office' 

Village (Dwccp) Panchayat 
Kavaiathi island icpiesented by its 
1\ccuffkei 	 Respondents uveO  

(By Ad\ocatc Mi S Radhakiishnan) 

19.
0A319/2013 

P C 1aShei, age'34 
/O 	5c, P athnmecc 

	

H 11 	 tia I-louse 

Ai)n)'u. islad 



5. 	K.K.Raza.k, age. 27 
Sto: KhadJ<ya,Kunniyatamkakkada House 
Amini Island 

6 	PAshiaf, age 37 
S/o Ahamed, Pallam House 
Aniini Island 

7 	K C Moosa, age 44 
S/o:Akoya,;Keeiachery House 
Amini Island 

i3.Kasmikoy age 42 
S/OCllcriyal(()ya, Ba!app House 
Amiid island. 

c.ittakoya, age 41 
S/b 	 chnmthabe lii House 
4:la. 

Raheem M, ae 33 
SbAbdul!akoya, Madam House 
Amini IslahcL 

Pookunhi 	S  
SbT.C.Yousaf, Noormahal House 
Amini Island. 

(By 

Versus 
3 	 0 • 	 0 	

•çS 	
00 

I. 	l:he-diT11msfraor 
Aiis&ibn bf the UT of Lakshadweep 
Kavaiathi-682 555 

Applicants 



• 	

. 

Di rectr of' 1anchay.ats 

Diamei 	f.Pinhayats 
Admihitatión of the UT of Lakshadweep, 
Ka\'arathi-682, 555. 

Dirccor of Education 
Directorate ol Educatioi; 
Adminisu'ation ol the UT of Lakshadweep 
Kavarathi-6$2 555 

\'iilagë (Dw.ep) Pan'haat 
A m i n iki an d represented by its 
ExeutiveOfflceh 

(By Advocate Mi S Radhaki ishnan) 

20 	OA No 3 -  2-5/2013 

f4ohammed Abdu I Razak 
S .M. O.K. NàIl.a.Koya 
AaIadakious 
And rc)tt:Island.. 

K. Moosa 
1andiIniflouse. 
1adainatl'i:L°1and: 

IIam7 Koya. 1 
S/ô. AbduLK'iader 
B i riymmad,a I-I.qUse 
AndrQtt lslahd: 

(By Ad\'ocate Mi:.  K. Gangesh) 

Versus 

Re spoii dents 

App! jean ts 

1. 	Thç Acim In i stralor, 
/\dninistritionoi the Union Territory 
61 Lak1iadwe, Kavarathi —682 555. 

2 	he iiectoi (Sivices) 
AdiinistiauQnofthe Union Teii itoiy 
c La ksh adWe ( S ecretari at), 
Kiyaratti 682555. 

3. 	Department 01  Env iornmnt of Forests 
Union Teriitdi'y of Lakshadweep, 
Kavarathi 682 555. Respondents 



If-; 

13 y Advocate Mi S Radhakiishnan) 

21 OA 326/2013 

Savad 1 1K 	age 40 
Sb 	N'lohanmicd A P , Thu inikkadu 
Ka\'alathi Island 

I' 

2 Ahoobackei P P , age 43 
Sb 	I Iamzath i< p , Pallipuia 
Kavarthi Island. 

3. Aboobacker PK.., age 34 
S/o .Fatiiahu1la,;1u1eenakee1 
Kvarathi Island, 

iehangcér A.1.,age 32 
S/.o..1-!ameed, AliapLira 
IKavarathi Islimd. 

S1ajaan 13.,agé 35 
So Kid;ave, Iadayi 

avaLthl Island. 

(By Advodthe: Mr.K .13.Gangesh) 

Versus 

I. 	The Administrator 
Administration of the UT of Lakshadveep 
Ka'arathL-682 555. 

Dirdctor of Pnhayats 
Pi1nt f Panchayats 
2\dii'ji1.istratión bf the UT of Lakshadweep, 

55: 
it 

S .; 

Di'tpeit of.'Science & Technology 
Uriidii Tern orS'  of Lakshadweep 
K8varat11i-682555 
rcpi'esented by its Director 

i- pp1 i can ts 

Village(Iwep5 panclayat 
Kavai athi 11and i cpi esented by its 
I:xecüti veOThcer. 	 Respondents 

(By Advocatc Mi S Radhaki ishnan) 



22. OA 327/2013 
	

. 

i cIOOi', c1C -i 

Sb 1Kunhiko5a, Pu! ippinal<kad, 
Kavaraihi Island: 

Ummer 	age $ 
S/c ! V.* 1:1 . K:as Ili IKariholapura, 
Ka\'a1athi 1s1nd. 	 Applicants 

(13)' Ack'ocatc: Mr.Ki3.Gangesh) 

Versus 

The Adminisuator 
Adm in s•i.rat ion of the UT of Lakshadweep 
IKa\'arathl-682 555. 

2 	Dii ccl.oi Of Panchayats 
Dcpcii tmcnl o F.I.Panchavats 
'\dmi niu U ion of the W of Lakshadwcep, 

682 555 

Department of Environment & Forests 
Un ion . ..ernitor,y ofLakhadweep 
Kavarathi-682 555 

\/illage (Dw .c . p) Panchayat 
Kavarath I 1Iand represented by its 
I \C u1iv Of 1cci 	 Respondents 

(B),  Advo(ate:: i\J1r.SJadhaknishnan) 

23. 	/2- 1  

I. 	Sai Iul1a C.'! 	age 34 
S/o Mohamood aji, Chendipura, 
1.avarathi:. 

Sainti! Hameed PP., age 39 
Sb /\tlai K P., Pokana Chepura 1-louse, 
ka\ arathi. 

Moimmme 1K,P., age 35 
S/c I Iam4athBP., Karutholapua 1-louse, 
KavarathL 

blKrdeii P., age 41 
Mohani6ied, Pallain I-louse, 



.. . 	•1 

iav:a.ra.0 

-34 

1bod 	1 Pap3adam House, 

13 Gangesh) 

5. 

(By A 

1+5 

Kavirathi-682 555,. 

2. 	Director of Panchayats 
•D.epa.r•t,iiieht:.of Panchayats 
Adimnisti ation of the UT of Lakshadweep, 
Kavcuathi-682 555 

3 	Diiectoi ofi ducation 
IDir.ètóiate ó:fiducation, 
Adm inistration f the Union Territory 
of Lakshadwep, Kavarathi-682 555 

4. 	YiIlage (D'ce.i Panchayat 
Kvarat1i 1!ahd represented by its 
Lxecuti'e Olficei 

(By Avocate Mi S Radhakrishnan) 

24 	6A329/2013, 

1.'1 hahua Bceum J\4 M , age 38, 
\iV/o 1curn Razeed' Madcena Manzil, Kiltan 

upeivisoi, 6011 iwisting Centi e Kiltan 
Dsti id Panchyat, Kiltan 

2. 	Sh a h . 1 . U aI dPK., age 50, 
'/o Sayed Kya P S , !'hottathakkai d 

St'6re Kccpei 1 çum Cleik 
Coii 1\vistlng (enti e Kiltan 
Dish i..t Panciaayat, Kiltan 

3 	1 K aeemudcen, age 33, 
S/ 6 Syd AbdOi1a Koya, 
Kundamkulam, Kiltan 
Ilelpei, Coit iwisting Centie Kiltan 
Disti ict Panchayat, Kiltan 

Applicants 

Re spo ii dents 

App! i cant s 



3. 	The Chief Executive Officer 
T)istrict Panh'at Unit 
Kiltän, Union Territory 
olLakshadweep-682 557 	 Respondents 

(By Adydcate: Mr,;S,aadhakrihnan) 

25. OAiI2013 

8psàiK.C.,e34 
Sb Sai.eed M6himmad AiM. 
Káttiiàrnchata -1o6se), Agatti Island 
Ii F.dfLakshdwCep. 
Working as qas4al labourer in the Department of 
Science & Thchno logy, Agatti, Lakshadweep. 

IlydeP. 
Sb SyedBuliri 1-Jaji U. 
Pkkthappada.(House), Agatti Island 
1111' of Lakhâdwep. 
Wdi-kihgaseasua1 laboUrer in the Departrrent of 
Sc iei 	& Tehnology, Agatti, Lakshadweep 

I.. 
1AkbanKJ:age 39 
/c Edii Z. 

Kunnbiy1áHbuse, Chetlat Island 
t)T pfLakhàav'eep. 
\Voiking as caual labouiei in the Department of 
Sciehèe & Têhiioldgy,.Agatti, Lakshadweep. 

Nan- a1 Barkath K., age 27 
Sb Selikoy 	. 
KiS'ailiiyoda :ffl;ose),  Chetlat Is land 
JT ofLakshadwep 
W9iti9 a asial labourei in the Department of 
Sôi: 	'ehiiolbgy 



47 

Applicants 

e, Sr. & Ms.Daisy 1.Daniel) 

Veisus 

L 	Thdninistaor 	: 
UT of LakshädWeep, Kavarathi-682 555. 

Chairperson 
Village (I)wep) Panchayat, Agatti-682 557. 

Chairperson 
Village (Dwecp) Panchayath, Chetlat Island7682 554 

The JuniorSpietific Officer 
Deai Iment fScience & Technology 
Chetlat-682 554 

5 	The JunioiScientific Officei 
I5epaitrnent of science & Technology 
A,ani-6825:7. 

6. 	I)irector of Iarchayath 
I)eparmen of Panchayath 
Kavarathi-682 555. 

(By Adocaè: Mr,S.Radhakrishnan for Ri ,4,5 & 6) 

26 QA3332013 

I . 	J) 	Iari1i,s 
S/.ita1uI1bi 
Suiiahvapura,Kiltan 
Lkshidweep 

KAzhar 
S/o.Slyed I3uhari 
!diiyath i vodu, Ki han 

A'.)Ahand 	
1 

S/0.Ku :çihi1<y 
I11ua:;  'Iilan. 

(By Adv9cate Mi MI Haiiiaj) 

I 	

.1 	 Versus 

Re s 011 dents 

A p ID lie ants 



A ci iii in 1st at o i 
Uni6n I àri iioi'of Lakshidweep 
l.Kdvcudtti 

7 
	

Diicctoi ol Panchayats 
Union Ieintoiy ofLakshadweep 
Kavat atti 

Sub-Divisional Officet 
Kiltan Island, Unioil Teri:itbry of Lakshadweep 
Kiltan. 

4. 	Director, 
Sc r\' ices, 
UT of Lakshaclwecp, Kavai atti 	 Respondents 

(13)' Advoàtë: Mr.:Radhakrishnan) 

27. 	)A 344/2Oi3. 

Kassim A 
S/o.Attakoya 
Al iyàthara.11ouse, Andrott 

Ja!a.luddinN 
/o Attkoya N P 

Ncngummcid I louse, Ancli ott 

3 	Moharnmcd 1 lassan C E 
S/oiKiihikoyaSV.P 
11daylda1..14Ouse, Andrott. 

fvlohammed aaTeek C.K 
S/o.Koya K.0 
Cheriy.a Kakkanal 1-louse, Andrott 

•M...hammed'.Kàmaluddin M.K 

S1OSh.iJbd.din Pookoya .Thangal 
Mayankakl<ada I louse, Andtott 

N 	.........•1 	. 	. 

6 	MôhammklBashcei C 
'/() PoOkoya 1  
I daidkkal I louse, Andi Ott 

7. 	NcOrii1 Hd'ssiri A 
/oNa1laya.k6ya.U.K 

Attalada I louse, Andi Ott 



	

08. 	N 
D/o Latc Sha*isuddin Thangal 
Chemayath rhlakath, Ahdiott 

(By Advocaic Mi i 	Gangcs) 

ci sus 

I he Administi atoi 
Adniinisu ation of the Union Ten itoi y 
of Lakshadweep, Kavatatti - 682 555 

Director oFParchayats 
•Depatnient of Panchayats 
Administiation of the Union Teriitory 
of Lakshadweep; Kavaratti —682 555 

Deparmeni of Electricity 
Un ion erril0.13/:  of Lakshadweep 
KKavarathi— 6:82555 

Village (Decp)Panchayat 
AndiOd lslai)d iepicsented by its 
Lxccuuve 011icci —682 552 

(By Advocat Mi S ftadhak ishnan ) 

28 	0A345/2013 

i\yhomma l. C 
1)io 11amsà, E1ahetta I-louse, Agathi 

	

2 	l3eefathummaP V 
D/o Ksmi Koy Puthanveed House, Agathi 

	

3 	Kadecja'P K 
1)10 Koya J thsan, Punalad House, Agathi 

I.. 	
: 

	

4 	Abdul Mu{halifM K 
Sb Attakoya, Mayarnkakada House, Agathi 

	

5 	/\bdul Shukdoi 
S/b;!. te Usaif 
Melaillam Floise, Agathi 

6. 	l:lidayathullaM.K 
'-10 Aboobackei Koya V K 
MakkashikalaCja I-louse, Agathi 

	

7 	frianoi p 

Applicants 

Respondents 



S 

10. 	NazerK 
S/o.Kiclave 
K unnikathiyapada I-louse, Agathi 

I I. 	Shovkaha1 i M 
Sb. Ummer B 
c\4a1ayachqca. 1-louse, Agathi 

Sa 	Mdhamied K 
SboPookoya B 
1<c4iat I-louse, Agathi 

NaseF 
Sbo.MuihaliIIK 
Patliada 1-louse, Agaihi 

AbooackerN.M 
S/o.Abdu.l, Rahman F 
Naftcsi Manzil, Agaihi 

AdilSaIàmTP 
SiChcri Koya CP 
l ho1pithi'a 1.1lain, Agathi 

 
S/6,Mohamn ed Koya 
1Ki1<kac1a I-louse, Agathi 

i-\zharC 
Sbo.MpImnicd Koya T.P 
Challakkad FIuse, Agaihi 

i\bodbackèr K 
S/p. S ycd. 1çya. T. P 
Kai 'ihakapad9 1-louse, Agathi 

 
Sbo.La Jahthad Hji K 



Ku1a1mOda11OuSe, Agathi 
II 

20 Saye1 Mohadhwd 
/o Abdulla P 

lVIai 1) cUhodd'I louse, Agathi 

21 Muhammed Koya 13 
S/al oy 
liyathabiyoda 11ousc, A:gathi 

	

22. 	Naftesa M.K 
D/o.AbciuIlaKoya K 
ivlooihamkakkada I-louse, Agathi 

	

23 	KoyaP 
S/OKUflhkQyd 
Pondinoda i-louse, Agathi 

	

24. 	K.iikoy 
•S/o.Abbobackei:Koya 
lKanahalniioda Puthi•ya 111am, Agat.hi 

25, Abddbackcr UP 

S/QJ.. Ii Mbhamiiied 
Uppaihoda House, Agathi 

26.1adardb'ee11 'V 
Sb I\oyas ñ 
\i1 cia M anti I, Agath 1 

	

27 	Kan1aiiniusa 13 P 
D/o  S Mohammcd 
Bapathiyoda 11 ouse, Agathi 

11ñdu11bi M.  

D/ó.Auakoyi 
Maii iyam Scviyoda I louse, Agathi 

ialTeA:l?H 
510 Sciycd Buhaii T P 
'\IivipippacIa 1 louse, Agathi 

	

30 	lath4den M1 
1idav 

\4aflpul am I louse, Agathi 

	

31 	Sâ1k P 
5Io Muthukoya K 
Chei iyapappacla 1 louse, Agathi 



fr 	r 

I 

33. 	Nascer'I.P 
S/o.Muihalif 
T'hekku Puftiiya I 11am, Agathi 

Ubaid U 
S/o.Hamza U 
Ummmerodachet.ta I-louse, Agathi 

Syed Mohammed K.T 
S/o.Aboo Sala F 
K,a1anthithiyoda ilouSC, Agathi 

àhañd P 
S/d.Sycd.Mohammed 
1?i:thiyaj1ndtaran1 I-louse, Agathi 

Abd411ai 
S,/o.Fathahulia 
13 iyashabiyoda House, Agathi 

40, 	I 'lajaromma TP 
D/o'.Abdu! 'aderkoya P.0 
I heL <u P ut h lycii I Icim Agathi 

41 	J)ccia I K 
D/o Khalid 13 
I hu uikka IpUSe, Agathi 

42 	XslufB 
Sb Sayed Au K 
I) iyashahiyoda I louse, Agathi 

43. 
I1?/o'.
3athat 

Unniier.C; 
lhoda I lOUSe, Agaihi 



44 Rosjina 	I 

I)/o 'Sayed Abdi1 Rahman 
Phachôiy, 11o?Jse,  Agathi 

I 	' 

45 Sak,kariy 	'P O 
Sb 	I I'4m1a  
Puih)y 	Puia Uouse,AJh' 

46 Ceriyakoyac1 	'1 

Sbo.te Attk6va 
Kóodam l-ou, Agathi 

 Showkathali 
S/o;Late Attakoya 
Sailaniyodal-l.ouse,Agathi 

Nisarnudheéri V.K 
S/o.1la!iza C.K Lae) 

1 adãkKcëlaI;1larn, Agthi 

49 	Cheuiya Kya A K 
SJoKpya 
Aa'Ki.jnnmrnada House 

' 

Midli C.P 
o.Kasii .IKy.a A 

chhalakp.da I-louse., Agathi 

y.d.Mo4icd K 
Sfo.YóusiiA 
Kirinymp 	House nam 	, Agathi 

(By Ac\ ,c41t,'Mi 1< Gangesh) 

Versus 
I .,  

tratiqir of the Up ion Territory 
of L alshadwe,p, Kavaratti - 682 555 

2. pa 
Union Te ritoy .f Lakshadweep, Kavarathi 
Iepi escnicd by'its Director —682 555 

3 	DnEdi ol P,9inhayats 
IJptht111qi1r  o Paichayats 

qfthe Union Terntory 
olt k14dwepKavarattI - 682 555 

Applicants 



. 

	

4. 	Village (DPanchayat 
Agathi islaid bresented by its 

2-5 54 	 Respondents 
3; 

: l 

(By Adocate MiS' 3adhakrishnan) 

29. OA346/2013 

Ummer Farook Shah 
S/o.Aboosala 
Malikaka! 1-IQuse, Aniinii 

0
. 

P.A SaycdaW : 
S!ci.l-lamzakdya 
Puthiya Asharoda House, Amini 

	

3 	Rahiath Begarn 
[)Io Aharned, 	Malikakal House, Amini 

	

4. 	Aharnedkoya 
S/o.Kyakidvu,. Surambi House, Amini 

5. á1iyabiP.0 
l/o.Anthuko'ya Palliyachetta House, Amini 

I36bj M. I 

p lrns \ç1alkiPura House, Kavaratti 

 
kbç :V adakki lapura, 

Kvaraiti 	S 	 Applicants 

(By Avpce: Mr.K.B  Gangesh) 

Versus 

1.l'hc AdminisraOr 
dn?inittatin oF the Union Territory 

p.fLidvveep Kävaatti —682 555 
5; 	 S 

	

2 	Diiedt of Panchayats 
cp tmit of Panchayats 

\'dniirutrtion olthe Union Territoty 
fUkhadeep, Kàvaratti - 682 555 

• 	

• 	 .•. • 	 A 	 . 	 • 	 • 	 • 



I 
3. 	 IM &II ttI3.L 

I I '  

I 

I 	j1 	4 

1 	1 c.. 
itlP .  

ftalhadweep 
1èft 1èdbvDirector of Education —682 555 

11 
	

Panchayat 
Arnini I s l and Ipresent9d by its 
lxcutive Offlcer - 682 553 

5. 	Village (Dwep) Panchayat 
Kavaratt 1  ts!and represented by its 
Eecutiye Orficei —682 555 

(By Ath.oa,t:.MKad1aKriSflnafl) 

30 OA347/2O1' 

uhaiabi P.  
/d..Kurthikunh.i 

Palli 1ch.nT Ilise, 	Kavaratti Island 

2 Mahainoor M P 
I)/o Hamzath 
Molakepuia Hokise, Kavaratti Island 

3 II)  

)/b-N10 	tnôd. 
U11ikahahu aJ Iavaratti, Island 

4 umnaP\ 	I 

I)/o Manaf 
Puthiyaveedi.i, Kavaratti Island 

5 SaiomrnaKP 
O/oahmkuty 
Iee 1 akoch ictp iyapurarn, 
Kavaiatti Islard 

6 4 1 
/S 

atti Island 

7 B 1b1'A, 
)/o çheiykoya 

4'vappada House Kavaatti Island 

8 Beei Ayriepura 

p o Abdurahirnan 
Aynepui a 1 louse, Kavaratti Island 

I 	II 

1 

Respondents 



. 

. 	L 	 .. 

1 	
1J 	

I 

44. 

s1 

I 	 r 

9 	Ramth egUi B 
L110 i\Ii 
Baliyal i House Iavarati Island 

10 	SadihathVM 
I)Io Valiya Abdirahiman 
Vadakkumelaclladarn, Kavaratti Island 

11 	Rhiyambe 	P 
[)/o Ahanrned 10 5,  

Tottathapui a, Kavaratti Island 

12. Beefathumma B.  
D/o Aboobacket 
I3eeramth6d4, Kavaratti Island 

S 

13. 	Rähthth Be•gu:m P.P 
I)/d.Atal K.P. 
Pochaiachcpuia, Kavaratti Island 

14 	N4aijanath 
I)/o Muthu Aynapuia 
K1uthippajpepui a, Kavaratti Island 

(By AdotI'4i 1< B Gangesh) 

V e is us 

The Administiator 
Administi atipn of the Union Territory 
of L akshadwep, Kavaratti —682 555 

2 	D4il6ctoI (Seiviqes) 
Administration of the Union Territory 
oI Lakshadv ep (Secretariat) 
Kaiatti,— 68 21 

UI 	
4 	 I 

I 	I 

3 	Dictr of IidstiiS 
Urioii I ei I itoiy of Lakhadweep 
Kavaiathi iepcsented by the 
Dnectoi 0 F lndustiies 

(By Advocate Mi S Radhaki ishnan) 

Applicants 

Respondents 



S 
31 	OA318/2O13 r )  

1 	KuEu N 
S/oShai'k 	

II 

Noorurnchett 	1-1ouse, Amini 

2. 	Ata1oya 	: 

StoMuhuko'a,: . 	 . 

Siámbi 1-{oië,Arhini 

Anwar Hussain 
[)Io.Fssa 
Kottapura 1-louse, Arni4i. 

Sajitha;lBeegqrh: 
)/o:Sayeed 6du1Ia Koya 
Beli 1-louse, Amini 

Haii&dathbi : 
O/o.$hikoy 
Monakkallachetta House, Amini 

lTassaiñar 
SIo.M ohammed 

Amini 

7 	K C\Jas 
Sb Jan,sa 
Ktlivadachetta 1-louse, Amini 

(ByAdvocate1r 1B Gangesh) 

Versus 

I. 	The Adm h$: tot 
Adrninistitionof the Union Territory 
of' L.khadweep, Kavaratti —682 555 

2 	[)iiectoi of Panchayats 
L)ep'ai-trnet cii' Panchayats 
Ad,miriitatibri of the Union Territory 

'ycep 
555 

3 	hl3epartment of L 1ucation 
Union TeriitOiy of Lakhadweep 
Kavararhi represntd by 
Dirëctor:of.Edtcation 682 555 

Applicants 



10 
fi VA

1  

iv 

J 	I 

yal 

	 S 
Aquini IslaridjWesnted by its 

Respondents 

(By Advoèate Mr S Padhakrihnan) 

32 	0A35012013 	
1 

Mohammed Masan 
1 

Sb Abdul Kadr 
Mohapurakkad House, Andrott 

2 	Abdul Hassan 
Sb Attakoya 
Kaiihatt House, Andrott 

3. •  •Sayed.Mobai'ied. 
bo.Aboosala 

Karchetta Ho,Ue, Androt.t 

4. 	MQhairneIdHussaii 
Sb Mohammed 
Iappathiyod House, Andrott 

5 	1ijuddeen 
S/o;Loyiliirba Ioya 
(1erkadtouse, And1ott 

(By Ayoct M K B Gangesh) 
•. 	•: 

Versus 

1 he Adminiskiator 
Administration of the Union Terntory 
of Lakshawee, Kavaatti - 682 555 

2 	birector ofanchayats 
Pepaftent cf Panchayats 

trtioi of the Union Territory 

55 5 

3. 	lDstrict1anciayat 

Applicants 

Kavaratti repiened by its Chief Executive Officer-682 555 

4 	Village (Dwéep) Pánchayat 
Andrott Island represented by its 
E,çecutive Qfficei - 682 554 	 Respondents 

(By Advocate Mr S adhaknshnan) 



33 OA351/261 	I  

Mohammed Hussaili 
Sb 	Indheen K C 
Bilutheth House, Ardro 

41 

2 Salthdheen I 

Sb Muhukoy 
Kunthathalaini-louse, Andrott 

 lssan 
S/o.Attakoya. 	. 
Kunjanattich.etta, Andrott 

 Yousaf 
Sbq..Popkoya 
Puthiya Eddb'akkal House, Amini. 	 . 	Applicants 

(By Advocate Mr. K B Gangesh) 

Versus 

1. rue 	rhipiiator 
d'tiâiIcn of the Union Territory 

bLkshadweep, Kavaratti - 682 555 

2 Director of Panchayats 
Depaitment of Panchayats 
AdmlnistratiQn of the Union Territory 

pf Lakshad weep 
Kvaiatti - 682 555 

3 partrnento Women & Child Development 
tJriton 	rifcry of Lakshadweep 
KaVarathi 
l.epresent$d ly its Director 682 555 

4 Vi'llg 	(Dwee) Panchayat 
4i'ott :Isláiid ; rpresent'ed by its 

Executive Officer - 682 554 

5 Village (Uweep) Panciayat 
Arnini Island represented by its 
lxecutivc Officer - 682 553 	 Respondents 

(By 

34 23' 
i ':'....... 

l 	1, 	•.rI 	-t: 
cI 

.......... 	.... 



Màhámed Mhi:oo 	. 

MarisoorAli 
S/o.Muthukoya 	SI  
Pentamvelipura House Andrott 

Mohammed Faisal 
S/o.Siddeeque 
Makket 1-I6use;Andrott. 	 Applicants 

(By Adocate:M.K.1 (j'angeTh) 

: 	H 

Versus 
- 	 - 

Administrator 
Administration of the Union Territory 
orLakhadweep, Kavaçatti —682 555 

2.epartrnent of Animal 1-lusbandry 
Union Teiji't6iy of Lakshadweep, Kavarathi 
Rpreérited6-y its I)irector-682 555 

3 	bn1ecT ,ofanchayats 
t)ei+iht brPhehavats 
Adthinitiiin of tFe Union Territory 
olLakshadwêep 
Kavarthhi - 682 .555 

4. 	village (bwep) Pnchayat 
Andrott Islaild represented by its 
Execuiive Officer - 682 554 	 Respondents 

(By Advoëate: Mr,S Râdhkrishnan ) 

35 	0A35/2Oi 

M'tK 	l '1 

tbKtda 	p'" 
M1-1<aIdtisé, Agatti 
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•2. 	koOi 

TPAh&iad 'H 

	

ousuf 	S 

Thekkuthiya Veedu,'Agtti 

K.P.Hornzakoya 
S/o.Aboobacker 
KarnäftnalmiypdaPuthiya 111am House, Agatti. 

K.Showkathali 
S/o.Sydubukhari 
Kbndinoda 1-IQuse, Agatti 

B h'arafudheën 
S/o. Uriiiie Ella 
I3eeyakuttiybda House, Agatti 

V.K,Mohamind Mükthär . 
S/c.Abdulla !K.oya 
'adak k Kunn i narnel House, Agatti 

Abdul Rahirn, 
S/Q.J)idde'que : 

Agatti 

fl , 

(By A4vcat'4i1 B Gangesh) 

Versus 

1.héd1nittor 
Admnitrati.ôn, of the tThion Territory 
dl iakshad 	p, Kavarätti-682 555 

2. 	[artineit fAnithalHusbandry 
Lip.n .  lerrit6,1: of Lakshadweep, Kavarathi 
Reprcsentcd Iy  its Director - 682 555 

3. 'P.hchayats 
Dpartp9t o Pnchayats 
Adiiiisttin1  of the 1 Jpion Territory 
ofLaksha1ceep 
Kátvaratti 6.82'535 

4. 	\Iil1ge 	. (ePanc.yat 
Agatti 	 by its 
Executive O'ffkèr - 682 553 

Applicants 

Respondents 



I 	

Ii 

2.. 

I 	
II 

(By Adocate Mi S kdhakusnan) 

36 	O A No 354/2th3 	I  
I 	 4 

Suhaiabi, )/o 1 harig Kya 
Kakkanal House, 
Andiofl 	 Applicant 

(By Advocate Mr K B Gangeh) 

Vei sus 

1 	'1 he Administiator, 	I  
Administration of the Union Territory 
of Lakhadeëp,Kvarthi —682 555. 

2. 	Th e 'bi ecto r  (Services) 
Administration oIthe Union Territory 
o1 Lakshadwe (Secretariat), 
Kavaratti - 682555 

3 	Department QfAgricultule 
uhior t fLaksad weep, 

Kavafathi - 682 555 
its Di redlOr. 	 Respondents 

(By Advocate Mi S Radhakrishnan) 

37 OA 35512613 

Muthükoya 	I  
S/a Shaikoya 
Kakkanal 1 louse, A,ndiott 

2 	Attäkiv 
/oAsknai 

Nurimad 1rIbue, j,ndrott 	 Applicants 

(By Advpate N4 	3 Gangesh) 

V rsus 

1 	The ActminisUator 
Administration pithe Union Territory 
ol Lakhadwcep, Kavaiatti - 682 555 

I '  

. 



Direto1l9rt,. Shippirg,& Aviation 
1 h,iru .Jp'rritnr'. of LakshadveeD Kavarathi-682 555 .......-. 	.. 

Village (Dweep) Panchayat 
Andrott Island represented by its 
Executive Officer - 682 554 

(By Ad.'ocate: Mr.S Radhakrishnan) 

38. OA 356/2013. 

l-lajaomrnabi 
D/o.Koya Kdave.M 

Kalpeni 
j. 

MKC.heriylya 
Sf.MQha1edKoya :Haji 
Malriiilkakad 1-IQuse, Kalpeni 

(By Advocate: MrK.B Garigesh) 

Versus 

	

I. 	The AdiinistraWr 	i. 

Adrni nistiatidn of the Union Terntory 
c))LakshadwccP Kavatatti —682 555 

	

2 	1iièto1 ofPinhayat 
epiti1nt of Panchayats 

i\diinistitior of the Union Territory 
o Lakshaç1wep 

fatti 

	

3 	Villae (I)weep) Panchayat 
Kalpeni Island çepresented by its 
Executive OiIicer 682 552 

(By Actyd.ate: Mr.S. Iadhakrishnan) 

39 OA 357/2013 

A K Abdul Salarn 
S/b Chçiiyakoya 

I 	I 	 r 

I 	 - 	 . 

Respondents 

Applicants 

Respondents 



I 
 

 

 

 

 

 

 

 

 

 

 

 

Alikakada E16usé, Ka1pni 
I i  

nV 

'i, p1gi 1y 

R. Saker HUsir 
Sb Moharnme1 Koya 
Peechiyath Hoe, Kalpeni 

Abdul Lathëf 
S/o.PaI!ath Kutthi Koya 
Nenempappada I-louse,: Kalpeni 

Auakoya 	 I  
Sbo..Kam 
Kunhipuvak'cfi1ouse, Kalpeni 

Abdul Naser 
Sb 	th Muu Koya 
Malmikakada Iouse, Kalpeni 

M.KK'halee 
Sb....HarnzaKo:ya 
Malmikakada House, Kalpeni 

Mohammed 1aser 
54o Mohammed Koya 
PeechiyaH House, Kalpeni 

bo S1iai ko'a 
1vl'amrnel House Kalpeni 

Cheiiya Koya 
Sb Ahmed 	I 

Nediyarn1 louse, Kalpeni 

Mohammed Koya 
Si(o Kunhi Koy 
Cictiyapuiakad I-louse, Kalpeni 

Abe ri 
so 	h1I11I I 

Kalpeni 

kasihi kdya I' 

o Kunh Koya 
t'Aati1kadan1IaI 1-louse, Kalpeni 



i i  

65 
• 

14. •: iath 
doya 

heiy kunn1aka1 ahi House, Kalpeni 

15 	AbçlulHakeem 
Sb Cheriya Koya 
Melachedarn 1-louse, Kalpeni 

16 	14ajirommabi 
I)/o Kasmi Koy4 
Akkara House, Kalpeni 

17 	Huthaircth 
I)Io Abbas 
AiaiaHddè; Ka1peni 

18 	kasheed 	I  
S,/O. Koyamrrla 
Manjiyenam I-louse, Kalpeni 

19 	Abdul Gafooi 
Sb Kasmi Koya 
Kadapui athaillarn House, Kalpeni 

20 Mçroya 
S&P1ookoya 
t'4eachdam i-louse, Kalpeni 

21 	'TSaflya 
DI Moosa K C 
Puthiyapura House, Kalpeni 

(By Advocate Mr K l Gangesh) 

Versus 

1h Adminisuator 
dmiisation of the 1.Jnion Territory 

dtakh4dweep, Kavarathi - 682 555 
I•i $  

2 	5aLrter4 of tAgi iculture 
tjriibn Feirlto' of Lakishadweep, Kavarathi 
Representea by its Director 

3 	Directo' of Panchayats 
Department f Panchayats 

of the Uhion Territory 
of I akshadweep, Iav.ratti 

Applicants 



4 	Village (Dweëp) Panha'at 
'- i4FeWISland representd by its 

Pventive (1f1icer 	 Respondents 

Applicant 

(By Ms.Shahna Karth,ikeyan) 

versus. 

1 	Village(I)weep) Panchyath 
Amni Island 
Represeritcd by the Chair Person 
Pi ;682552H 

2 	Secretary 
Department of Panchayath, Kavarathi 

3. 	Director 
Emplqyinent, and Training 
Jhin.. 1eritbiOf Lakshadweep 

Kaiarathi, ... 

(By Adyocate Mr S Radhakrishnan for R 2&3) 

41 	OA9I20[3 

Muthui4y 
MampularrL House s  
Amini I.s..lnd.La khadwep 

(By Advocate Ms Shahna Kaithikeyan) 

esus 	: 

I. 	y.'g.:(Dwep) Panchayath 
Amni island 
Reresentcd by the Chair Person 
Pin -682 552 
' 	 I 

2 	S ebtth iLy 

prtment of Panchayath 
<avarathi - 682 555 

Respondents 

Applicant 



• 	 ;;' 
, 

•H 

Ii 	

I 

'7 

3. 

y 	.,.". 

(By Advocate: Mr.S kadhakrihnan for R 2&3) 

42. 0A362/2013 

Rabeehathulla B.P., aged 35 years, 
Sb. Mohammed Koya T.N., 
Labourer, Kiltan, Residing at Va1i'apura House, 
Kiltan Island. 

(By Ad'oc e: Sri P.V. Mohpan) 

Versus 
1'h Adminitator, 	, I  

UT, of Lakshaveep, 
Kavàratti-692 555, 
Elecriçal E)ivision, Kavarathy. 

Director o[Panchayat, 
Deprrnent of Panchayat, 

UT of Lakshadweep, 
KaiaLtt-'682555. 

i1è Lwe'ep Panchayt, Kiltan-682 557. 

(By Advpàtç: SriS,. adhakishnan) 

43. OA 363/2013' .' 

YaserArafath MV., aged 28 years, 
Sb. E. Seedkçyalab,burer, Animal 
Husban'd 	{nit, I.than, Residing at Moulana Veed, 
Edaya 1 .i!t 	rid. 

(By Ad 	Sit P V 'r4ohanan) 

Versus 

I 	Ihe Adminiratoi,, 
UT 

 
01 Lakshp, 

Kavaratr ti-682555. 

2. 	Directpr of Panchayat, 

Respondents 

Applicant 

Respondents 

App! icant 



. 

(Animal HuàdtyUni,. 
Kiltan Island, Lakshadwep-682  557 

4. 	'1'1eOh,ajrpsori, Vi.lIg Dweep Panchayat, 
Kiltan— 682557. 

[By Advoate: Sri S.. Radhakishnan (Ri-3)] 

44. OA364I201 

Abdul ubish,S/o. SinulAbid P., aged 27 years, 
Malikakal, Kiltan, U. of Lakshadweep, working as 
Casual Labourer, :(Iiv St9ck Inspectors Trained .La.bo.ur) 
A n i m a F I- 1ushandr' Dèp'artme:n.t, U.T. of Lakshadweep, 
Kavarathi.  

(By Ady:qat .itYlrs, 	i.; Lanie!) 

0 	 . 	\fersus 
.01 

1. 
Ujiidi Territory of Lakhadweep, 
1aiathi-82.555.. 

2 	Chairperson, Village (Dweep) Panchayat, 
Kiltan 682 :557 

3 	Dii ectQl of Animal Husandry, 
U.t.oL.àkshaVep, avarathi —682 555. 

4 	ictor ,  oachàath) epament of Panchayath, 
Kavaiathi —682 5 

[By Adv .d.èat Si::S 	haishnn (Ri, 3 & 4)] 

45. 	ANo.3/13 

I. 	Mohai11ned  'Iasii 
S/&Saveed. 
kannipira iqôu 
Aridroti. 

2. 	MShan'i Hussain K.0 
I. 	. 

Respondents 

App! icant 

Respondents 



69 

Sb 	Attakidave 
Kunjhanatti CIta House 
Andrott 

3 Mohammed Niam 
S/o Ham'akoy 
Pachalam House 
Andrott 

(By Advq'Ga te' Mr. k.i3 Ganh) 

Versus 

 The Adniinistratr, 
Administratipn of the Union Territory 
of [ak.hadwëëp Kavaràthi - 682 555. 

 '.l'he Direci.or o!Pan .chayats 
[)epartment of Panchayats 
Admwistratiofl of the Union Territory 
tii1akshadweep, Kavatatti - 682 555 

3 I achhaIweep I)evelopment Corporation Ltd, 
Port Contiol Tower, Andiott - 682 554 
Represented by its Officer in charge 

4. I)irectQrate of Art & Culture 
Administi atin of the Union Territory 
of Lakshadwep Kavaiatti - 682 555 
Represented h)) its Director.  

5 I)ii ectr oi Ai iculture 
L)cparien1 1  of\giicuure 

A4rnnirio 	of the fJnion Territory 

cft La 	dsveeiri, lavar.tti - 682 555 

6 Village (D\¼eep) Panchayat 
by its 

Applicants 

1xecutive (iffider - 682 554 	 Respondents 

(By Advocate Mi S 1Radhaknshnan) 

46 OA 368/2013 

1 	Nllkoya, àgd7 years, S/o. Pookunni A, 
1uthi 	Clttta1Ôkada I-Louse, Andrott 

2 	 l years, S/o. Sheikoya Thangal, 
ro  

1 	
1 	1 

/ 	 1 	 I 



4,  

-- 

10 

3 Sayed M9haimedShhbudheen Thangal, aged 28 years, 
S/ó SH4oS 1  fn4a 	1hdeth House, Andrott 

4 
•, 

, 	 11 	 ii 
Mchmnied Säjid S iha 	aged 23 years, 
Sb 	'S}eikoy 	'1 haria1,t Kandeth House, Andrott 

5 Mohammed Salim, aged44 years, S/o. Kidave A, 
Panchanal i-louse, Andiott 

 Khair, aed .32 yeais, 	/b. Muthu, 
Puleenakeel HbiJise, Kavaratti. 

 A'bdulbari, agd 34,years, Sb. Hamza Koy, 
Mônak1 ka! )-o. is, Amini. 

 Saied kcja ä&.d 44 	àrs, Sb. Pookoya, 
Meelacheii House, Ammi 	 Applicants 

By Advocate Sri K I3 Gngsh) 

Versus 

I. 	The .Adrnin.istrtor,. 	Ii. 
Adrninitiation of the U -iion Territory of Lakshadweep,

-Ii

Kvartti-68255. 

2 	D1irectot Qf Paichayats 
l3eparimcnt o lanchaats, 

inptra1on of the Union Terntory of Lakshadweep, 

.............. 

	

I 	 II 

3 	[)eartrnent of Agricultre, Union Territory of Lakshadweep, 
Kavaiathi, Represented'by its Director— 682 555 

4. 	Village 	Pancayat, Andrott Island, 
riresented by its Exeëtive Officer - 682 554. 

5 	Village (DweepPdnc1ayat, 
Kavaiatti Island, iepres'ented by its 
L xecutive dffier - 682 555 

6 	Village (Dweep anchayat, 
by its 

	

WTI- Offk 	 Respondents 
Jr 	J 	 'I 

(By Ad'ocat Sri S 1 ad h"a f 64 ishnan) 

47 OA 369/2013 



1 	ti!feeL, .ged 42 yearsS/o Sayed Mohammed, 
Ab 

2 	Mohammed Naer, aged .4 years, Sayed Ismail, 
Kerakkada House, Andrö'tt 

3 	M9hamrnedHussain, aged 48 years, Sb Nalla Koya, 
Pallippuia I Iotse, Androth 

4 	Kunhiseethikoya, aged 511  years, S/o. Muneer, 
Puthiyath 14.ouse, Andiott 

5 	Chenyakoya,agd 32 years, S/o. Nallakoya, 
Perurna11y House, Andrott 

6 	NoruI Ameen, aged 36 years, Sb Shaikoya, 
Pandath Puthya Puia House, Andrott 

7. 	Hahizàk'a, agd  52 yrs, Sb. Koya Kidave, • 
Chekkarakkad House, Andrott 

8 	Mohammed Kasim, agd 37 years, S/o. Ahammed, 
Ayriada Chetta House, Andrott 

9 	u1aima, ed 3 yeais Sb Nalla Koya, 
rripaUa Hous. Andrott 

10. Mohthmed Husai, ged 30 years, S/o. Pookoya, 
Pattakal Katt. Hous, Andrott 

11 	Mohammed Iashim  A , aged 39 years, Sb Yousuf, 
Ammelam Hoise, Andrott 

12. Pookoya, aged 45 years,Sbo Sayed Koya, 
Kunnel Hpuse, Andrott 

13 	f3hee, ged41years, bo Koyamma A, 
Pandaith 11oiis, Aiidrott 

I 	 / 

14 	t&áiieSFaf aged j34 years, Sb Thang Koya, 
ohey 'I 1iatarn, Pokkad House, Andrott 

5 	S'd F'iihabpdhin, aged 32 years, Sb Koyamma Koya, 
Shaikinte eet1 Padipura, Andrott 

t .  

16. Mohamxnec R!izwan  Au, aged 27 years, S/o. Kunhiseethi Koya, 
Putham rn ada t n h Jouse,Andrott .• 	1 	.: 

II 



• 	,••; 	
.: 	 .. 

7 	 . 

1 7 	Soudabi K C P, aged 29years, DIo Attakoya, 
Kudambattu,heriyapura House, Andrott 

18 Mohammed Kasim, ge443 years, Sb Sayed Mohammed, 
Pappet House, Andrott 

19 	Kaieem, aged 28 years, /o Koyammakoya, 
Aliyathara House, Adrott' 

	
App! icants 

(By Advocate Sri K 1. Gangeh) 
W . 

Versus 

1 	1 he Adrninitiator, 
Administration of the nion Ferritory of Lakshadweep, 
Kaarätti-6851,55. 

2 	Di re . ctor of Panchayats, 
[)epattment otPanchayats, 
Adrninstratiôn of the Union Territory of Lakshadweep, 

3.. 

(By 

48. 

 

 

 

 

 

 

Kavaratti - 82 555 

Vi!!a (D've.ep) Panchayat, Andrott Island, 
rprrssnted by'its Eeutive Officer — 682 554 

Advocate Sit S Radhakrishnan) 

0A370/2013 

Aboobackei, aged 35 years, S/o. Ukkas, 
Kunhibjyq6.146use, Kavaratti 

Mushaf a, ad1 36 year, Sb Hamzath, 
IçJ!l ikayapurJ 'ouse, 1a\'aratti 

I 

I 	I 

•!P 7Y$b. Koyamma, 
cçiiyath,Tai 	us, Kvaratti 

S,Shapiee, ed O years, Dbo Khamar Khan, 
SainabiyodaHquse, Kavaratti 

-01 3 'habige6 years, D/o. Hamzath, 
Keelakochaura House, Kavaratti 

Shameena, agea 36 yeats, Dbo Ibnu Maja, 
Valiya!iHous, Kayaratti 

MooiiW, e&36 years, bi0 Hamzath, 
BdiFIu, (avarati 

Respondents 



8. 	Rimla1cguit aged 3 4years, [)Io. Kasmi, 
Mutiibjyoa House, K'aratti. 

9 	MujcebRahman, aged 38 years, Sb Abdul Khadei, 
' Monapwakad House, Kavaiatti 

(By Ad'dcat Sri K.F3. Gangeh) 

Versus 

The Administ.taor, 
01. 

Administration bi the Union Territory of Lakshadweep, 
Kavaratti-682 555. 

l)ircctor of' !anhayats 
Department of. Pancha'ats, 
Administratioi of the Union Territory of Lakshadweep, 
1<avaiatti —1682555. 

I)irct eoratc fMedicaland  1-Iealth Services, 
Unioh Tcrriiôy: of Lakshadweep, Kavarathi, 
Represented 1?Y  its Director - 682 555. 

Village (Dweep) Panchayat, 
lavarani Islid represented by its 
Fxecuive Ol'fcer - 682 555. 

Applicants 

\/.i Ilagc (I)weep) Panchayat, 
An...on ls1d, cei:escnted by its 
Exutive 	- 682 554. 

(By AdOtri . Radhakrishnan) 

49. 0A371/2013 

P. Nascer, aged 35 eas, S/o Kunhikunhi, 
Pallicham House, Kavaratti. 

Ri. Nasecrged 32 yars, Sb Hamzath, 
Pith I ya Ill aii 	Kàvratti. 

3 	l ,Ramla l3ccgum agci 34 years, I)bo Kunhi Koya, 
loovumc.da I louc, Kavai atti 

4 	P\7 	oobacket, aged 36 yeais, Sb Muthu Koya, 
lkthiya Veedu, Kcì'aiatti 

Respondents 
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5 	habana Bccgum, agci 24 years, DIo Au, 
I hckk 'Mela [11am, 1ava,i atli 

6 	u!aikabi, aged 43 ycais, DIo Kojan, 
Puth iya Ill am, Kavai atti 

7 	A1dul Rci/àk, aged 28 years, S/o Mullakoya, 
SarahiyodaHOiise, Kak'aratti. 

(By Advocate: Sri K.B. Ganësh) 

Versus 

1 . 	'!'e Adni iniSratOi', 	0 

Adniinisti ation olthe 
Uhior 'l'e'iito df Lakhadweep, Kavaratti. 

2 	[)cpaitmcnt of Animal Ilusbandiy, 
U ii ion 'l'ctri.tdr' of Laksliadweep, Kavaratti 
repcsented?Y its Oirectoit 

3. 	1)irecor of Panchayats, 
l)cpartmentof Panchayas, 
A dn'i ri statioOi ti 
Union 'l'crri tory of Laishadweep, 
K.avaratti, 

4 	\/illagc (Dwccp) Panchayat, 
Kavaiatti Island lLplescnted by its 
l'êc.iti.Ve Qiftcé:r.. 

(By Advocate Sii 'S Radhakiishnan) 

50. OA NO. 372/2013 

. 

Applicants 

Respondents 

Jamaludheen Sb Abdulla U C 
M Uddkk iyoda I louse, 
kadctmit 

(By Advocatc Mi K. 13 (jangcsh) 

Vcisus 

I he AdminisILatoi, 

AdminisU ation 	the Uiiion let i itoiy 
—682.555. 

2. 	l'heI.)irccior (S'ices 
Administi ation of the Union 1 eiritoiy 

Applicant 
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of Lakshadweep (Secretariat), 
Kavaratti - 682 555. 

3. 	Department of Weights & Measurers 
Union Territory of Lakshadweep, 
Kavarathi - 682 555. 
Represented by is Director. 

(By Advocate Mr. S. Radhakrishnan) 

Respondents 

51. OA 373/2013 

Abd.ul Saleem, aged 32 years, S/o Nallakoya, 
Ummerthakkada House, Andrott. 

M.M. Mohammed Iqbal, aged 37 years, 
S/o Migdad, Meelad Manzil, Andrott. 	 Applicants 

(By Advocate: Sri K.B. Gangesh) 

Versus 

The Administrator, 
Administration of the 
Union Territoiy of Lakshadweep, 
Kavaratti.-682555 

2. 	Di rector of Panchayats, 
Department of Pa.nchayats, 
Administration of the 
Union Territory of Lakshadweep, 
Kavaratti,-6825 55 

Departmeot of Science & Technology, 
Union Territory of Lakshadweep, Kavaratti 
represented by its Uirector.-682555 

Environment Warden, 
I)epartment of Environment & Forests, 
Andrott-682 554. 

Village (Dweep) Panchayat, 
Androth Island rpresented by its 
Executive Offlccr-682 554 

	
Respondents 

(By Advocate: Sri S. Radhaknishnan) 
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52. 	O.A No.. 38()120J.3 

Nasar P. Muhammed Nasar 
Sb. Nallakoya, 
Puthiyath I-louse, Androth Island 
Union Territory of La.kshadweep - 682 55 1. 	 Applicant 

(By Advocate Mr. E.C. Bineesh) 

Versus 

The Administrator, 
Union TelTiiory of Lakshadweep, 
Kavarathi Island - 682 555. 

The Director (Services) 
Administration of the Union Territory 
of Lakshadweep (Secretariat Establishment Section), 
Kavaratti Island - 682 555. 

1)irector oYanchayats 
Union Territory of Lakshadweep 
Kavaratti Island - 682 555. 

The Director 
Agricultural 1)epartment 
Union Territory of Lakshadweep 
Kavaratti Island - 682 555. 

Plant Protection Officer 
Office of- the Plant Protctibn Officer 
Androth, Union Territory of 
Lakshadweep - 682 557. 	 Respondents 

(By Advocate Mr. S. Radhakrishnan) 

53. OA 38112013 

13. Saidali, S/o late Mohammed Koya 
Palliyachetta, 8andayam House, 
Agatti Island, Union Territory of Lakshadweep. 

K. Muhammed Rafeek, aged 42 years, 
S/o late Muthukoya, Kattampalli Poomada, 
Kalkkandiycrda House, Agatti Island, 
Union TtwiWv Of Lakshadwep.. 

K.G. Jamaluddin, Aged 40 years, 
S/o late Umnet Ma.riyat.hoda Kandawargothi House, 
Agatti Island, Union Thrritory of Lakshadweep. 
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4. 	T.K. Sarommabi, Aged 36 years, I)/o late Kunhikoya 
Keelaillam Thekkeelapura House, Agatti Island, 
Union Territory of Lakshadweep. 	 Applicants 

(By Advocate: Sri N. Anilkurnar) 

Versus 

The Administratoi, 
Union Territory of Lakshadweep, Kavaratti. 

The Chairperson, Village (Dweep) Panchayat, 
Agatti Island, Union Territory of Lakshadweep. 

The Employment Officer, Kavaratti, 
Union Territory of Lakshadweep. 

The Director of Panchayat, 
I)epartment of Panchay.t., Kavaratti, 
Union 'I'erritory of Lakshadweep. 

The Executive Officer/Special Officer, 
Village ([)weep) Panchayat, Agatti Island, 
Union Territory of Lakshadweep. 

The I)eputy Collector/ASO, Agatti Island, 
Union Territory of Iakhadweep. 

The Social Welfare Inspector, 
Women & Chief Development Office, 
Agatti Island, 

Union Territory of Lakshadweep. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (R.l,3 to 7)) 

54. OA 384/201.3 

IshaqueA.C.,aged35,S/o.JuniesT., 
BUS Helper, District Panchayat, Kiltan, 
Residing at Arakkala Chetta House, 
Kiltan Island, UT of Lakshadweep. 

Abdul Rasak K.C.., aged 37, 
S/o. Kasmikoya P.P.., Bus Driver, 
I)istrict Parrchayat Kiltan, 
Residing at Kattichetta 1-louse, 
Kiltan Island, UT of Lakshadweep. 
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3. 	Noorulla S.M.., aged 39, Sb. Late P.S. Kunhirnon, 
Bus C1eane. istrict Panchayat, Kiltan, 
Residing at Sife Manzil, Kiltan Island, 
UT of Lakshadweep.  Applicants 

(By Advocate: Sri P.V. Mohanan) 

Versus 
The Administrator, 
UT of Lakshadweep, 
Kavaratti-682 555. 

Director of Pnch.ayat, 	 - 
Department of Panchayat, 
AdministratiOn of UT of Lakshadweep, 
Kavaratti - 682 555. 

Chief Executive Officer, 
District Panchayat, Kavaratti - 682 555. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan) 

55. OA 386/2043 

Jahathali P.P., aged 33 years, Sb. B.C. Uduman, 
Puthiyapura, Amini Island, Union Territory of Lakshadweep, 
Pin - 682 552. 

A. ismail, agd 45 years, Sb. Eassa, Andrati Yoada, 
Amini Islar4Urrion Territory of Lakshadweep, Pin —682 552. 

Khalid Uniani, aged 40 years, Sb. Mohammed Puthurnamachetta, 
Amini Island, Union Territory of Lakshadweep, Pin - 682 552. 

Moosa Peechandam, aged 38 years, Sb. Abdul Khader, 
Mannathachetta, Arnini Island, Union Territory of Lakshadweep, 
Pin - 682 552. 

Amanulla A.M., aged 33 years, Sb. Kunju Koorumel, 
Amini Island, Union Territory of Lakshadweep, 
Pin - 682 552. 

Khalid A.P., àed 35 years, Sb. Alimohammed, Aliyachetta, 
Amini 1slandtJnion Territory of Lakshadweep, Pin —682 55. 

Jafecrulla P.C., aged 25 years, Sb. Iidave Naduvatta Chetta, 
Amini Is1nd, Union Territory of I..akshadweep, Pin —682 552. 
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Abdul Salarn A, aged 38 years, S/o. Khader Thottanada, 
Arninipura, Arnini Island, Union Territory of Lakshadweep, 
Pjn - 682 552. 

Noorul I1asan K..K. aged 38 years Sb. Abusala Kochu Kannada, 
Ka!lakakkat, Amini IS1nd, Union Territory of Lakshadweep, 
Pin - 682 552. 

Jalal B.M., aged 31 years, Sb. Khader T., Bahija Manzil, 
Thattanoda, Amini Island, Union Territory of Lakshadweep, 
Pin-682 552. 

Najeeb A., aged 31, Sb. KidavuT.C., 
Ayeshera, Amini Islnd, Union Territory of 
Lakshadwp, Pin 682 552. 

Nafeesath U., aged 35 years, Dbo.Eassa Kottappura, 
Unnam, Amini Islati, Union Territory of Lakshadweep, 
Pin - 682 552. 	 Applicants 

(By Advocate: Sri Shirz t3hava VS.) 

Versus 

The Union TrritOry of Lakshadweep, 
Kavarathi - 682 555, 
represented by its Administrator. 

The Director of Panhayaths, 
Department of Panchayaths, 
Administration of the Union Territory of Lakshadweep, 
Kavarathi —682 555. 

The District Paiichayath, A.rnini, rep. by its Executive Officer, 
Amini Island, Union Territory of Lakshadweep, Pin —682 555. 

The Village (Dweep) Panchayath, Arnini Island, 
Union Territory of Lakshadweep, Pin —682 555, 
Represented by its Executive Officer. 	 Respondents 

(By Advocate: Sri S Radh;akrishnan) 

56. 0A388/2013, 

1. 	P.P. Amanulla, aged 38 years, Sb. Sayed 
Mohammed .K., Puthiya Pandaram, Kiltan. 

2, 	Mubaraka Bnrru, aged 27 years, Dbo. Ibrahirn, 
C. Lavanakkal I-louse, Andrott. 
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3. 	K. Sajeedkhan, aged 26 yeats, Sb. Cheriyakya, 
Kunnel 1-louse, Arn:ini. 

(By Advocate: Sri K.B. Gangesh) 

Versus 

I. 	The Administtor, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti - 682 555. 

Applicants 

Director of Panchayats, Department of Panchayats, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti - 682 555. 

I)epartment of Animal Husbandry, Administration of the 
Union Territory of Lakshadweep, Kavaratti, represented by its 
Director - 682 555. 

Assistant Settlement Officer, 
Amini Island - 682 554. 

Village (I)wep) Panchayat, 
Kiltan Island, represnted by its Executive Officer-682 552. 

Village (Dwep) Panchayat, 
Andrott Island., represented by its Executive Off'icer-682 553. 

Village ([)wep) Panchayat, Amini Island, 
represented by its ExCcutive Officer - 682 554. 	Respondents 

(By Advocate: Sri S. Radhakrishnan) 

57. 0A390/2013 

C.N. Abdul Iakei, aged 38 years Sb. Koya, 
Cheriyannall& House, Kalpeni. 

K.I. Cheriyakoya K.C.,: aged 48 years, Sb. Pookoya, 
Karupathaillám House, Kalpeni. 

K.K.SadiqueAli, aged 44 years, Sb. Mohammed C.P., 
Konhankakkida 1-louse,Kalpeni. 

C.N. Ilabusaibi, aged 50 years, Dbo. Attakoya, 
Cheriyannallãl House, Kalpeni. 

1-lameedabi, a,ged 41 years, D/o. Ramalan, 
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Pakkath Flouse, Kalpeni. 

A.T. Sheemabi, 42 years, D/o. Hamzakoya, 
Athanam Thottam House, Kalpeni. 

A.K. Muthubi, aged 53 years, D/o Cheriyakoya, 
Alikakkada 1-louse, Kalpeni. 

K.K. Habusabi, aged 42years, D/o. Sayed Mohammed Koya, 
Kandamkalam House, Ka1pen. 

Bambathi, aged 43 ye:ar, I)/o. Ahammed P., 
Chadachiyoda 1-louse, Kalpeni. 

Abdul Saleem M., aged 34 years, Sb. Mohammed A.K., 
Manjiyanam i-Iouse,Kalpeni. 

Naseema M.P.., aged 3 .3 years, D/o. Mohammed K.P., 
Mayarnkak.kapura House, Kalpeni. 

Ilumairath P., aged 42 years, DIo. S.ayed, 
Poodiyath 1-louse,Kalpeni. 

C.O. l3a1kes, aged 53 years, Dbo. YussafK.V., 
Chadachiyoda 1-1ous, Kalpeni. 

B. Abdurahirnan, aged 49 years, Sb. Muhiied M., 
Beerandhoda 1-louse, Kalpeni. 

K.C. Abdul Laffar, aged 38 years, Sb. Abobbacker, 
Kuniyachada 1-Iouse, Kalpeni. 

M. Anwar,aged 37 years, Sb. M.P. Khader, 
Maral 1-1ouse Kalpeni. 

M.P. Hajira, aged 36 years, DIo. K.P. Mohammed, 
Mayarnkakkepura House, Kalpeni. 

C.G. Naseema Beegurn, aged 36 years, D/o. Hamzakoya M.K., 
Cheriyachaman Gath House, Kalpeni. 

19; K.K. Attakoya, aged 59 years, Sb. Ahamed Kunji Koya, 
Kandamkalam 1-louse, Kalpeni. 

20. 	Thangakoya,aged 33 years, Sb. Chariyakoya E., 
Koliyala 1lOe, Kavatatti. 

21, 	Hussain Au, aged 35 years, Sb. Nallakoya, 
Chettipura l-lpuse Kavaratti. 
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Jaffer, aged 3 years, Sb. Hasan T.P., 
Kaladi 1-lous.Kavratti. 

Basheer, aged 36 years, Sb. Mohammed P., 
Kunninamel House, Kavaratti. 

Arnina, aged 42 years, D/o. Aboobacker, 
Thekiapura House, Kavaratti. 

Kadisha, aged 55 years, D/o. Aboobacker, 
Kunninarnel House, Kavaratti. 

Rahmath, aged 38 years, D/o. Mohammed P.V., 
Alachaoppada House, Kavaratti. 

Raziyabi, aged 33 years, D/o. Au, 
Kunnumpuram House, Kavaratti. 

Shamshadbeeguin, aged 31 years, D/o. Kuttiyarnrned, 
Kunnam I-louse, Kavaratti. 

29, 	Jarneela, aged 37 years, Dbo. Kunhikoya, 
Fathima Manzil, Kavaratti. 

Lilar, aged 28 years, Sb. Ahamed A.P., 
Kadapurathaijiam, Kavaratti. 

Noorul Ameh, aged 33 years, Sb. Sayed Buhari, 
Palalam I-louse, Kavaratti. 

Abdul Rasheed, aged 23 years, Sb. Hasainar,' 
Urnbiyapura House, Kavaratti. 

Hussain B., aged 43 years, Sb. Kunhi Kunhi P., 
B iranthoda I louse, Kavaratti. 

MohammedaliT .P., aged 35 years, 
Sb. AboobaQker K.K., Thekkilapura House, Kavaratti. 

.Sajid Khan, aged 39 years, Sb. Sayed Koya, 
Edanilarn I-Iothse, Kavaratti. 

36, 	Jassin C., agd 33 years, Sb. Ali K.P., 
Chonam Houe, Kavaratti. 

37. Mohammed Rafi, aged 37 years, Sb. Hamzath Haji A.P., 
Molokepura House, Kavaratti. 



Mohammed Shaffee P.A., aged 35 years, Sb. Kuji Seedi Koya, 

Puthiya Alikom, Amini. 

Abdul Raheem, aged 34 years, Sb. Abdu Rahiman, 
Aynepura House, Kavaratti. 

Mushin, aged39 years, Sb. Nal!akoya, 
Kuttith ayapura House, Kavaratti. 

Akbar T,P., ad 33 years, Sb. Kidave K., 
TharammakePUta House, Kavaratti. 

42, 	Faizel 1-lussain, aged 37 years, Sb. Shahul Hatneed, 
Palamkakkada Hou:se, Kavaratti. 

Najumudeeii P., aged 36 years, Sb. Shamsul Noor, 
Pall icaham 1-louse, Kavaratti. 

Shihab, aged35 years, Sb. Kunhimoid:en, Mullapura House, 

Kavaratti, 

Aman, aged 37 yars Sb. Aboobacker, Kaladi House, 
Kavaratti. 

Raheern A., dged 30 years, Sb. Khader, Agarn House, 

Kavaratti. 

Firozkhan, aed 27 years, Sb. Sayed Poo, 
Ullikanapur Hôu:sC, Kavaratti. 

Abdul Hahim M..1., aged 33 years, Sb. Attakoya, 
tvlukriya 111am House, Kavaratti. 

Kadisha, aged 44 years, Dbo. Ukkas, 
Urnbiapura House, Kavaratti. 

C.P. Adul Ia:k, aged 42 years, Sb. Mohammed, 
Chamaathaira House, Kavaratti. 

K. Abdul RaShreedui aged 42 years, Sb. Hamzath, 
KunhibiyOda . House, Kavaratti. 

C.P. Raheern, aged 31 years, Sb. Hameed, 
Chandipura I-louse, Kavaratti. 

M.T.P. Habeb Rhman, aged 43 yeats, Sb. Khalid, 
MelathituvathaptXta I-louse, Kavaratti. 
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Moominath, aged 37 years, DIo. Kidav, 
Neliyarnpura House, Kavaratti. 

1-lalima, aged 35 years, DIo. Koyamma, 
Tha!e&epuraHouse, Kavaratti. 

Sayed Abdul Raheem, aged 46 yeats, Sb 
Ummaimanooda House, Kavaratti 

Haji Sayed Shaikoya, 

Abdul Reheem, aged 30 years, Sb. Hamzath, 
Mannayapura House, Kavaratti. 

Muflahi U.P., aged 38 years, D/o. Harnzath, 
Ulikanapura 1-louse, Kavaratti. 

Sayed Abdul Jaleel, aged 39, Sb. Aboobacker, 
Puthiya Kurinmka!am, Kavaratti. 

Muhsin, aged 38 years, Sb. 
Kunnumpura House, Kavaratti. 

Seethi Koya, aged 39 years, Sb. Cheriyakoya, 
Edanilam I-louse, Kavatatti. 

Mariyomiiabi aged 36 years, Dbo. Mohammed, 
Kattikulam House, Kavaratti. 

63, Mohammed Shafi, aged 33 years, Sb. Ahammed 1-laji, 
Pakichipura Ho use, Kavaratti. 

Mubeha, aged 23 years, Dbo. Sayed Poo, 
Ne1iynpuraJ-louse, KavarattL 

Sa1m, aged 22 years, D/o Cheriyakoya, 
Vadakii.a pura House, Kavaratti. 

Muhai±imed,alged 32 years, Sb. Attakoya, 
Vadk ilapura, Kavaratti. 

Sairabanu PIE., aged 31 years, D/o. Sayed Shaik Koya, 
Madal 1-louse,. Am mi. 

Mohammed Ali P.M., aged 27 years, Sb. Hamza, 
PuthiyaMan2il, Amini. 

69 	Cheiiyakoya, aged 41 years, S/o. Abdul Khader, 
Pandaiam House, Arnini 



O. 	Cheriykoya M.C., aged 32 years, Sb. I-Iarneed, 
Melachetaa House,Kadrnath. 

ShafeeV.P., aged 39 years, Sb. Ismail, 
Vadaiddlapura. House, Kadmath. 

Fazeerali N.M., aged 25 years, Sb. Kahalid, 
Noor Mahal, Kadmath. 

Shahul Harneed, aged 21 years, Sb. Ibrahim, 
Melachetta House, Kadmath. 

Najmudeen P.N., aged 28 years, 
S/a. Cheriyakoya, Puthiyathanoda House, Kadmath. 

Mohammed Iqubal, aged 46 years, Sb. Khader, 
Attalada 1-loiise,Androth. 

Muhubi A.K., aged 42 years, D/o. Muthukoya, 
Appurakkat House, Androth. 

1-lajarommabi E.K., aged 40 years, D/o. Shikoya, 
Edayakkal I-louse, Androth. 

Badarudheon Koya A.B., aged 38 years, Sb. P.S.J. Thangal, 

Al iyathammda Bithathabiyyapurarn House, Androth. 

Asmabi, aged 38 years, D/o. Koyamma A., 
Mayyampokkd. 1-louse, Androth. 

Shahnaz Beegum C.P., aged 36 years, D/o. Nallakoya, 
Chattapokkada House, Androth. 

81, Fathirnath Suhara, aged 38 years, Dbo. Koyamma, 
Bappathiyoda House, Androth. 

Nusaiba A, aged 45 years, Dbo. YousafM.P., 
Achammada 1-louse, Androth. 

Khaulath L., aged 38 years, D/o. Nallakoya T., 
Lavanakkal House, Androth. 

BaihaT., aged 37 years, [)bo. Pookunhikoya, 
Thailath House, Androth. 

Raharnth P, aged 42 years, Dbo. Koya Kiadve, 
Pathada 1-louse, Androth. 



Naseera. Banü M.K., aged 40 years, DIo. Kunhi Koya, 
MooIakd Hduse,Androth. 

Kadee.shornmãbi L., aged 40 years, DIo. Seethi M., 
Lavanakka! House, Androth. 

Sarommabi T., aged 43 years, DIo. Aboobacker, 
Thachery House, Androth. 

Mu!lapoo M.K., aged 39 years, DIo. Koya, 
Maidandurakatt 1-louse, Androth. 

Hafeera L., aged 39 years, D/o. Koyamma K.P., 
Lavanakkal House, Androth. 

Aysumrnabi T., aged 45 years, D/o. Muthukoya K.P., 
Thachery House, Androth. 

Habeebath A, aged 42 years, D/o. Muthukoya K.K., 
Ayinarnmada House, Androth. 

93, Muthubi P.M., a.ged 42 yeas, DIo. Yakoob, 
Putharninadam House, Androth. 

Ramlath Beegurn, aged 42 years, DIo. Sherukunhi, 
Kunnel House, Androth. 

Hameedath M., aged 43 years, D/o. Siddiqu M.K., 
Makke, House, Androth. 

SafiyaM M., aged 39 years, D/o. Nallakoya M., 
Mathitouse; Androth. 

Rahil M., aged 39 years, D/o. Nal!akoya, 
Math 11 I-louse, Androth. 

I-lussaih P.P., aged 45 years, Sb. Aboo Sala, 
Poovinapura I-louse, Androth. 

Attakoya, aged 56 years, Sb. Asainar K., 
Attalada House, Androth. 

Hussaii,E.K., aged 48 years, Sb. Seethikoya, 
EdayakkaI House, Androth. 

Sayeedohammd Koya L., aged 54 years, Sb. Kader P., 
LavânaIka1 House, Androth. 
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Hussain K., aged 50 years, Sb. Sayeed Bhkari T.M., 

Kunnashada House, Androth. 

Ismail, aged 40 years, Sb. Lava Burhika:ge Moosa, 
Kunnumange I--louse, Androth. 

Subaidabi, aged 37 years, Dbo. K.K. Sayedmohammed, 
Pathada I-louse, Androth. 

Pookunhi, aged 31 years, Sb. Saye Mohammed, 
Keechelam House, And;roth. 

M.P. Mohammed Hussain, aged 35 years, 
Sb. Kidave, Moodainpura House, Androth. 	 Applicants 

(By Advocate: Sri I.B. Gangesh) 

Versus 

The Administrator, 
Administratièn of the Union Territory of Lakshadweep, 
Kavaratti - 682 555. 

[)irector of Panchayats, Department of Panchayats, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti - 682 555. 

I)ireCoi, Department of Labour and Employment, 
Admi6istrati9n of the Union Territory of Lakshadweep, 
Kavarâtti - 682 555. 

Department of Education, Administration of the Union Territory 
of Lakshadweep, Kavaratti, represented by its Director— 682 555. 

Department. of Agriculture, Administration of the Union Territory of 
Lakshadweep, Kavaratti, represented by its Director - 682 555. 

Deparinerit of Women and Child Development, 
Admintration of the Union Territory of Lakshadweep, 
Kavaitti, represented by its Director - 682 555 

7 	Department of Fisheries, Administration of the Union Territory of 
akshddweep Kavaratti, represented by its Director - 682 555 L  

8. 	Department of Animal Husbandry, Administration of the Union 
TerritOry of Lakshadweep, Kavaratti, 
represented by its Director-682555. 



Lakshàd.wee Khadi and Village Industries Board, 
Kavaratti, reresented by its Chairman - 682 555. 

Revenue SuDivisional Officer, Kavaratti Island - 682 555. 

Sub Dk.isiori'al Officer; Amini Island - 682 554. 

AssistanErineer, LPWD Sub Division, Andrott Island-682 553. 

LakshdeeDistict Panchayat, District Panchayat (HQ), 
Kavaratti, 

represented by its Chief Executive Officer— 682 555. 

Village (Dep) Panchayat, Kaleni Island, represented by its 
Executive Officer - 682 551. 

Village (Dweep) Panchayat, Kavaratti Island, represented by its 
Executive Officer - 682 555, 

16, 	Village (Dweep) Panchayat, Amini Island, 
represented by its Executive Officer-682 554. 

17. 	Village Dwee'p) Panchayat, 
Kadarnath Island, represented by its 
Execdive Officer 682 553. 

18, 	Village (Dwep) Panchayat, 
Androth Island, represented by its 
Executive Officer - 682 552. 	 Respondents 

[By Advocate: Sri S. Radhakrishnan (R!-8 & 10-18)] 

58. OA 392I20:0 

I. 	Hussin, S/oAbosaIa, 
'ara1rnappada (Konchukakada) House,1

1 , 

Agat, resntly woi king as Cleaner, 
RGS Hdpital, Agatti 

2 	Shukoor, S/8 late Kidave, 
Pakrurnuanda F'louse, Agathi, 
Present1 wqrking as Cleaner, 
RGS Hopital, Agatti. 

3. 	Latheef, S/dAttakoya, 
Kalkandiyoda House, Agathi, 
Presently wdrking as Cleaner, 
RGS Hospitl, Agatti. 

r 

Jr 



 Hameedath, Dio Koyassan, 
Aynepara House, Agathi, 
Presently working as Cleaner, 
RGS l-losita1, Agatti. 

 Suaida 	Mohaed, 
Ku1aliodHuse, Agathi, 
Present1 	working as Cleaner, 
RGS 1-lospital, Agatti. 

 1-lajara, D/o late 1-lyder, 
Beepapada House, Agathi, 
Presently working as Cleaner, 
RGS I-lospital,Agatti. 

 Sheemabi, Did late Shamsuddeen, 
Beepapada House, Agathi, 
Presently woking as Cleaner, 
RGS I-lospital,.Agatti. 

 Abida,I)/o 1-larneed, 
Makkiyachoda House, Agathi, 
Presently working as C leaner, 

• RGS i-iospital,Agatti. 

 Sulaikla, Did Moharned, 
Koylarn IIoüse, Agathi, 
Presently working as Cleaner, 
RGS Hospital, Agatti. 

 Sulainán, S/6 1-larnza, 
Ka1ariithiyoda 1-louse, Agathi, 
PreeritIj wo'rking as Cleaner, 
RGS 1-lospita1, Agatti. 

 Mahanidod, S/o Koyassan, 
• Amperpally 1-louse, Agathi, 

Presently working as Cleaner, 
RGS Hospital, Agatti. 

 Saifulla, S/o .  Abdurahirnan, 
Mariyathoda House, Agathi, 
Presently wrking as Cleaner, 
RGS Hospital, Agatti. 

 Abirnan, '/o. late Harnza, 
Mi jam H'ouse, Agathi, 
Presenlly wQik1ng as Dhobi, 
RGS l-1pital, Agatti. 



- 
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Abdullaier,$/o Ummer, 
BiLflyoç1 House, Agathi, 
PiesftlyrwoJ<ing as Dhobi, 
RGS 1-kspit1, Agatti 

AbduUa, S/oKhalid, 
Kandavar Gothi House, Agathi, 
Presently wdrking as Cleaner, 
RGS Hospital, Agatti. 	 Applicants 

(By Advocate: Sri R. Ramadas) 

Versus 

The Adminitator, 
UuionFrritor.y of Lakshadweep, 
Kay 	i,-682555 

The Chirpeon, 
Viii 	:(Dwep) Panchayat, 
Agattisnd ,, la 	Union Territory of Lakshadweep 682553 

The Medical Officer in charge, 
Cornrpuriity Health Centre, Agatti Island, 
Uni66.erritory of Lakshadweep 682553 

(By Advotaé:ri S. Radhakrishnan (Ri &3)). 

A"3 19312013 59. O  
..,' 	.1. 

C M1akoya aged 44 years, 
Sb SiCiireyarnrnakada House, 
Kad 	Skilled Labourer, 
.0 ffiC- &fthe. Assistant Engineer Electrical, 
Eectricà1S6b Division, Kadarnat. 

2. 	K.P. Ja1a1udçiecn, aged 41 years, 
Sb 1-1aiiëed Madkinachetta,Kattipura House, 
Ski l:1edlpbdü'rer, 	. 
O1flç1te. Assistant Engineer Electrical, 
Eietri 	S 	Division, Kadamat. 

•1 

3 	K P 3p.p4, aged 31 years, S/o late Nallakoya 
;KunhlparadfakHouSe, Kadarnat, Skilled Labourer, - 

1L 	ç..' 	:k 	. Ofi1ce:o.fthcjssistant Engineer Electrical, 
E1ebtiia SdfDivision,Kadarnat. 

v.. 

13,M.Aadu 1 .1 a, aged 42 years, So Hameed Melachetta, 

Respondents 



S 
B ii yo id1-lbuse, Kadamat, Skilled Labourer, 
Office ci uth 	ssistant Engineer Electrical, 
Electrical SuDivision, Kadamat. 

5. 	K.P .. Kunhikoya,aged 41 years, S/o late Hassainar, 
Keelëherry I-oue, Kadamat, Ski lied Labourer, 
o in cc ofth& Assistant Engineer, Electrical, 
Elec.tricaF Sub Division, Kadarnat. 	 . 	Applicants 

(By Advocate: Sri. R. Sreeraj) 

The Administrator, 
Union Territory of Lakshadweep, 
Kavarani-685 55. 

2. 	The DiictorbfPanchayat, 
Department of Panchayat, 
Administration of Union Territory of Lakshadweep, 
Kavaratti- 682 555 

The Chief Executive Officer, District Panchayat, 
Kadamat-682 556. 

The Asistant'Engineer, Electrical, 
Electr'*6al Sttk  Division, Kadamat-682 556. 

The Chairiei:son, 
Vil.lc 1Rep  Panchayat, Kadarnat-682 556. 

(By AdvocáeSrj'S: Radhakrishnan(Rl-4)) 

60. OA 39412013 

U.P.Ja11,tQ C.O. Koyamma, aged 39 years 
woi king as Skilled Labowei, 
Aniinal Fundry Unit, 
Union leurtory of Lakshadwecp, Kalpeni 682 557 
and es1 idin t Umprampappada House 
KaIpiFad T 62 557. 

T.P.utI4k6y, S/o late M.K. Hañzakoya, aged 43 years 
wdfia as S&illed Labourer, 
Aiiinal.Uushàndry Unit, 
UnioiiTrritOiy of Lakshadweep, Kalpeni-682 557 
and residing at Th ith iyapada House, 
Kaleni Islarid-682 557. 

M. Hyder, S/o late M.K. Yousef, aged 43 years 
work ih cis Casual Labourer, 
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Animal Husdndry Unit, 
Union 'lei'.ritr'..ot' Lakshdwèep, Kalpeni-682 557 
and residig it Mchi'anamHouse,' 
Kalpeni Islari. -682 557. 

4, 	K.Q Molaned Jbnu'Jaffer, S/o KY. Sayed, aged 44 
years, oikwg as Casual Labower, 
Anur I i Jusbandiy Unit, 
Union l cii itoly of Lakshadweep, Kalpeni-682 557 
and:isdngti Kakatchiyoda House, 
Kalpei Island-682 557, 

M.K. Naseer S/o ;P.Cheriyakoya, aged 33 years 
working as Casual Labourer, 
Anihal 1-Eusbandry Unit, 
Union 'FerritOiy:ofLakshadweep, Kalpeni-682 557 
and residing at M.almikakkada House, 
Kalpeni 1 .sllaiic-68255.7; 

M. Kaftim., S/oM.C. Muthukoya, aged 34 years 
workin a.s:.Casual Labourer, 
Animal l-lusindry Unit, 
Unri iiiitoiy of Lakshadweep, Kalpeni-682 557 
anrecidnu MiiaI I-louse, 
Kalpeni lslaiid-682 57. 

K.K. Mohai±med Rafeeque, S/o V.K. Kojankoya, aged 45 
yeai's, woikirg 9s.Casual. Labourer, 

Animal Husbandry Unit, 
Union lerritpi'yofLakshadweep, Kalpeni-682 557 
anj'csidji:t Kandarnkalam House, 
Kalpeni .ld-682 557. 

8 	M 	nn ilOya, S/o Idle M C Ahrnedkunji, aged 47 years 
workw 	çasudl Labourer, 
Anu cf iusbandiy Unit, 
Uniou eitoiy of Lakshadweep, Kalpeni-682 557 
md cvng t Maial House, Kalpeni sland-682 557 

9 	K 0 AbL"Il alam, S/o P Assainai, aged 39 years 
WQrking as Csuai Labourer, 
Animal Husbandry Unit, 
Union 'l'eri'itôr' of Lakshadcveep, Kalpeni-682 557 
and residing iit'Kakatchiyoda I-louse, 
Kpcni lsIaH682 557. 

10, 	P.;,.Moshafa, S/u late Sayedt nuharnrnedkoya,
1. aged 4 /Sreais, woiking as Casual Labourer, 

Anil -Fusbn n d i  y Unit, 
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• Union Territoiy of Lakshadweep, Ka!peni-682 557 
and residing at Pokkarappada House, 
Kalpeni 1sland682 557. 

(By Advocte: Sri 	Unnikrishnan) 

Versus 

The Administrator, 
Union Territory of Lakshadweep, 
Kavaratti.-682555 

2. 	The Director of Panchayat, 
Department of Panchayat, 
Union TerritOry of Lakshadweep, 
Kav.ai'ai.t.i,7682555 

3 	1 he Chief Executive Officer, District Panchayat, 
Union I c.rt itory of Lakshadweep, 
Kavaratti ,-6825 55 

4 	1 he Vctciinaiy Assistant Surgeon, 
Village Dweep Panchayat, 
Ka1pehi-682.57 

(By Advocate: Sri S. Radhakrishnan) 

61. OA 395/2013 

1. 	Sai ~61'Abid,!S/o YusuI aged 40 years, 
Cheraial1a1a House, Kadamat, 

Panchayat, Kadamat. 

2.. 	Abul Shukbr, S/o Sayed Au, aged 41 years, 
Ukkayachett 1-louse, Kadarnat, 
B u s~ ,  Driver, District Panchayat, Kadamat. 

3. 	M. Khalid, S/0 Nadeer, aged 43 years, 
Madurakam House, Kadamat, 
1-lelper, District Panchayat, Kadamat. 

4. 	Ayoohkhan S/o Kunhikoya, aged 37 years, 
Keerti Mahal 1-louse, Kadamat, 
l-leper. bistrict Panchayat, Kadamat. 

(By Advoate: Sri R. Sreeraj) 

Versus 

Applicants 

Respondents 

Applicants 



SLi 

'fheiinisrator, 
Unto11rltoiy of 1. akshadweep, JA  
Kat68? 

The DirètorOf Panchayat, 
Deparihient ofPanchayat, 
AdministratiOn of Union Territory of Lakshadweep, 
Kavaratti-6825 55 

The ChieL Executive Officer, District Panchayat, 
Kavaratti -6 82 55. 	 Respondents 

(By Advocate: Sri S.. Radhakrishnan) 

62. 0A400/2013 

PP. Sirj, ac 44 years, Sb M. Subair, 
Puthiya, Pandaram 1-louse, Agatti Island, 
Union Territory of Lakshadweep. 

Nouhd Ali aged.32 years, S/o U. Sabjan, 
KeelaSar'ana Pda House, Agatti Island, 
Union Territ9ry of Lakshadweep. 

Ml. Abdul Naer, aged 28 years, S/o M. Abdul Rahirnan, 
Mela Ulom I-louse, Agatti Island, 
Unidn'erritory of Lakshadweep. 

T.l: hhd:. aged 30 years, S/o Kidave, 
M'1aFUamIoUsc, Agatti Island, 
UniorTerrbry of Lakshadweep. 

K.c:AdiShukoor, aged 38 years, Sf0 Kasmi, 
Kariya '  ach~ita 1-louse, Agatti Island, 
Union Terit6ry of Lakshadweep. 

M.P. N IZ a nUddin, aged 27 years, S/o M. Abusala, 
Melapuia House, A g a t t i Island, 
Union lerritpry of Lakshadweep. 

(By Advocate i 1 N Anilkumai) 

:, 
.. 	 Versus  

I he Aaminisl i -ator, 
Union lerritory of Lakshadweep, 
Kaaratti.-68551. 

The Chairpeison, 

Applicants 

. 



I 
Village (Dweep) Panchayat, 
Agatti Island, Union Territory of Lakshadweep 682553 

3. 	The Employment Officer, Kavaratti, 
Union Territory of Lakshadweep-682$51 

4 	The Director of Panchayat, 
Department of Pan chayat, Kavaratti, 
Union Territory of Lakshadweep-68255 I. 

The Chief Executive Officer/Special Officer, 
Village (Dweep) Panchayat, 
Agatti Island, Union Territory of Lakshadweep-682553. 

The Deputy Collector/ASO, 
Agatti Island, Union Territory of Lakshadweep-682553. 

(By Advocate: Sri S. Radhakrishnan) 

63. OA 404/2013 

Nadirsha NP., S/o Nallakoya P.V., 
aged 31 years, Nenampappada (House), Kalpeni Island. 
Union Territory of Lakshadweep, 
Working as Casual Labourer in the 
Department of Science & Technology- Kalpeni Dweep. 

 

2. 	Affefudheen AK., 
S/o Chcrikoya K, aged 30 years, 
Akkara (House), Kalpeni Island: 
Union Territory of Lakshadweep, 
Working as Casual Labourer in the 
Department of Science & Technology-
Kalpeni Dweep. Applicants 

/ 
(By Advocate: Sri Orashious Kuriakose, Sr.) 
(By Advocate: Ms, Daisy I Daniel) 

Versus 

The Administrator, 
Union Territory of Lakshadweep, Kalpeni. 

The Chairperson, 
Village (I)weep) Panchayat, Kalpeni. 

The Director of Panchayat, 
Department of Panchayath, Kavaratti-68555. 

 



4. 	The Director, 
Department of Science & Technology 
Kalpeni. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (Rl,3 & 4)) 

64. 0A406/2013 

M.P. Shihabudheen, aged 30 years, 
S/o E.C. Mohammed Au, 
Skilled Labourer, Anijnal Husbandry Unit, Kiltan, 
Residing at Malayampura, Kiltan Island. 

(By Advocate: Sri P.V. Mohanan) 

Versus 

The Administrator, 
Union Territory of Lakshadweep, 
Kavaratti.-682555 

Director of Panchayat, 
Department of Panchayat, 
Administration of Union Territory of Lakshadweep, 
Kavaratti-6 82555. 

The Veterinary Assistant Surgeon, 
Office of the Veterinary Assistant Surgeon, 
(Animal Husbandry Unit), 
Kiltan Island, Lakshadweep-682 557. 

The Chairperson, 
Village (Dweep) Panchayat, 
Kiltan-682 557. 

(By Advocate: Sri S. Radhakrishnan (Rl-3)) 

65. 0A413/2013 

AsifAjnad,, S/o Bader, aged 26 years, 
Pathummathoda (House), Kiltan Island, 
U.T. of Lakshadweep, Working as 
Homeopathic Attender in Homeopathic Unit 
Kiltann Dwcep. 

(By Advocate: Mr. Grashi;ous Kuriakose, Sr.) 
(By Advocate: Ms. Daisy I Daniel) 

Applicant 

Respondents 

Applicant 

Versus 
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The Administrator, 
Union Territory of Lakshadweep, 
Kavaratti-682555. 

2. The Chairperson, 
Village (Dweep) Panchayat, Kiltan. 

3. I)ireci.or of Panchayat, 
• Departmefit of Panchayath, Kavaratti-682555. 

4. Mission Director, 
National Rural Health Mission, Kavaratti-682555. 

• 	

5. Medical Officer in Charge, 
Primary F-iealth Centre, Kiltan Island. 	 Respondents 

(By Advocate: Sri S. Radhakrishñan (Ri, 3 to 5)) 

66. 0A423/2013 

 Abdul Kareem C., aged 42 years, S/o Subair P.P., 
Chonam House, Agatti. 

 Ubaid V., aged 35 years, S/o Bamban, 
Valiya 111am, Agatti. 

 Mohammed M., aged 40 years, S/o Basha A.P., 
Moothammada House, Agatti. 

• 	 4. Hafsath M., aged 46 years, Dbo Ummer, 
Moothammada House, Agatti. 

5. Maviya U., aged 48 years, S/o Ahamed, 
Uriyoda House, Agatti. 

6. Urnilla T.P., aged 54 years, Dbo Khader, 
Thekkilappura House, Agatti. 

• 	 7. Ummer C.K., aged 54 years, S/o AlifT.P., 
Chekkakkal House, Agatti. 

 Aboobacker P.K., aged 31 years, S/o Koyassan, 
Puthukotta House, Agatti. 

 Mohammed T.P., aged 39 years, S/o Hamza, 
Thoppumpadi House, Agatti. 



sg.. 	
. 

10. 	Saromma M, aged 39 years,.D/o Hamza, 
N4ariyathoda House, Agatti. 

11 	Ashraf AK., aged 42 years, S/o Ahamed M., 
Achari Kuttiyoda House, Agatti. 

Abdul kazzak R., aged 33 years, S/o Hamza U., 
koullammada House, Agatti. 

Shafiabi PP., aged 36 years, D/o Hamza K., 
Puthiyapura 1-louse, Agatti. 	 Applicants 

(By Advocate: Mr, K.B. Gangesh)' 

Versus 

1 . 	The Administrator, 
Administration of the Union Territory of Lakshadweep, 
Kavaratii-68255 5. 

Director of Panchayats, 
Department of Panchayats,. 
Administration of the.Union Territory of Lakshadweep, 
Kavaratti-682555, 

Director of Education, 
Directorate of Education, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti-682555. 

Village (Dweep) Panchayat, 
Agatti island represented by 
its Excecutive Officer-682554. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan) 

	

67, 	0A444//2013 

Aboosalih, S/o Rasheed Koya, 
Padalapura, Kiltan Island. 
Union Territory of Lakshadweep, Pin-682558. 

(By Advocate: Sri Shabu Sreedharan) 

Versus 

	

1. 	Union Territory of- Lakshadweep represented 
by the Administrator, 
Kavaratti Island, Pin- 682555. 

Applicant 



The Director of Panchayat, 
Union Territory of Lakshadweep, 
Kavaratti Island. Pin- 682555. 

The Chairperson, 
Village (Dweep) Panchayat, 
Kiltan island. 
Union lerritory of Lakshadweep, Pin-682558. 

The Executive Officer, 
Village (Dweep) Paiichayat, 
Kiltan Island. 
Union Territory of Lakshadweep, Pin-682558. 

The Assistant Engineer, 
Electrical Sub Division, Kiltan Island. 
Union Territory of Lakshadweep 
Pin-682558. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (RI, 2, 4& 5)) 

68. OA 453/2013 

I. 	l-Iamecd K., S/o Abdul ftahman, aged 36 years, 
Keelazillam H) Kiltan Island. 
Union Territory of Lakshadweep. 
Working as Casual labourer in 
Lakshadweep Building Development Board, Kiltan, 

Saleem K., S/o Badar K, aged 28 years, 
Kuttukum (I-I) Kiltan Island, 
Union Territory of Lakshadweep. 
Work ftig  as Casual labourer in 
Lakshdweep Building Development Board, Kiltan. 

Flisminoor, S/o Mohammed, aged 38 years, 
Pakkiyoda (H) KiItn Island., 
Union Territory of Lakshadweep. 
Working as Casual labourer'in 
Lakshadweep Building [)eveloprnenf Board, Kiltan. 

Ponkutti, S/o Pookoya, aged 48 years, 
• 	Suramhiyoda (I-I) Kiltan Island, 

Union Territory of Lakshadweep. 
Working as Casual Labourer in 
Lakshdweep Building I)eveloptnent Board, 
Kiltan. 	 Applicants 



mg  
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(By Advocate: Mr. (irashious Kuriakose, Sr.) 
(By Advocate: Ms. Daisy I Daniel) 

Versus 

The Administrator, 
Union Tern tory of Lakshadweep. 

The Chairperson, 
Village (Dweep) Panchayat, Kiltan. 

Secretary, 
LalKshadweep Building Development Board, 
Kavaratti. 

Director of Panchayat, 
Department of Panchayai., Kavaratti, 

(By Advocate: Mr. S. Radhakrishnan (Rl, 3 to 4)) 

69. 	O.A N o. 488/2013 

Sal.math 
D/o. Sayed Koya 
Maclapally 1-louse 

Respondents 

Chetlat Island. 	 Applicant 

(By Advocate Mr. K.B. Gangesh) 

Versus 

The Administrator, 
Admi n1ration of the Union Territory 
of Lak'hadweep, Kavaratti - 682 555. 

The Director (Services) 
Administration of the Union Territory 
of Lakshadweep(Secretariat), 
Kavaratti— 682 555, 

Department of Science and Technology 
Union Territory of Lakshadweep, 
Kavarithi -- 682 555. 
Represented by its Directoi'. 

(By AdvocatMr S. Radhaknishnan) 

70. 	OA 492/2013 

Respondents 



S 	 ;S% 

K. Bushra Bgum, W/o 1-lakeem, 
Aged 27 years, Casual Labour, 
Office of the Veterinary Assistant Surgeon, 
Animal 1-Iusbndry Unit, Arnini. 
Lakshadweep-682 552. 	 Applicant 

(By Advocate: Sri V.B. I-larinarayan) 

V ers us 

Union of india rep. By 
the Administrator, 
Union lerritory of Lakshadweep, 
Kavaratti Island, Pin- 682555.. 

	

2. 	The Dif'ector of Panchayat, 
Department of Panchayat, 
Union Territory of Lakshadweep, 
Kavarthti island- Pin- 682555. 

	

3, 	The Veterinary Assistant Surgeon, 
/\nimal 1-lushandry Unit, Amini. 
Union Territory of Lakshadweep-682 552. 

	

4. 	The Chairperson, 
\/iliage (Dweep) Panchayat, 
Amini, Lakshadweep -682552. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (Ri -3)) 

71. OA 499/2013 

Rahrnath Beegum lK.eelakunnikkam, 
W/o. I\4ohammed [3.1<, 
Data Entry Operator (MGNREGA), 
Sub-Divisional Office, 
Kadamat Island, 
Union lerritory of i..akshadweep. 
Residing at Kcela.kunnikkam I-louse, 
Kadamctt Is dii 

UnionTerritory of Lakshadweep, PIN - 682 556.. 

	

2. 	Mohammed Shall Qraishi Mahka, 
Sb. M. Sayedali, 
l)ata Entry Operatoi (MGNREGA) 
\/illage ([)weep) Panchayat Office (MGNREGA) 
Kadamath island, Union Territory of Lakshadweep, 
Residing at Malika 1-louse, 
Kadamat Island, 



LOZ 

Union Territory of Lakshadweep, PiN —682 556 	Applicants 

(By Advocate Mrs. Sreedevi Kylasanath) 

Versus 

The Administrator, 
Union Territory of Lakshadweep, 
(Depaitment of Rural Development) 
Kavaratiji. 

The District Programme Coordinator, 
MGNREGA, Kavarathi, 
Union Territory of Lakshadweep. 

The Programme Officer, 
National Rural Employment Guarantee Act, 
Office of the Programme Officer, 
National Rural Employment Guarantee Act, 
Kadamat, Union Territory 
of Lakshadweep. 	 Respondents 

(By Advocate Mr. S. Radhakrishnan) 

72. 	OA 507/2003 

Muthuj(oya K 
Casual Labour, Street Light Maintenance 
Village Dweep Panchayath, Amini Island 
Union Territory of Lakshadweep 
Permanent address : Kunninamel I-louse 
Ainini island, Union Territory of Lakshadweep 
Pin - 682 552 	 Applicant 

(By Advocate: Mr.TCG Swamy) 

Versus 

The Ajnistrator 
Union Iritory of Lakshadweep 
Lakslmthyeep Administration 
Kavarfti - 682 555 

The Executive Engineer 
(Department of Electricity) 
Administration of the Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Secretary (Panchayats) 
(Directorate of Panchayats) 



/ . 
	

l.o 

Administration of the Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Chairperson 
Village Dweep Panchayat 
Amini Island, 
Union Territory of Lakshadwep —682 552 

The Assistant Engineer (Ele) 
Electrical Sub Division 
Union Territory of Lakshadweep 
Arnini Island - 682 552 
The Director 
(DirectOrate of Panchayats) 
Administration of the Union Territory of Lakshadweep 
Kavaratti - 682,555 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan (Ri -3,5&6) 

73. 	O.A No. 509/2013 

Maleeha Beegurn K.C. 
D/o. Indeen Kandilath 
Kaval çhetta House, Androth. 

Shahida Beegurn K. 
D/o. Hamzakoya 
Kandlath House, Androth. 

SubaidaM.. 
DIo. IGdave U.K 
Makkct House, Androth. 

Aysha Beegurn P.V.K 
D/o. YaRoob P.1K 
PuthiyPentamveIi Kad 
Androh 

Rahmath I3eegum K: 
D/o. i-lamzakoya P., 
Kunhali I-Iouse,Androth. 

Thahira L. 
D/o. Seethi Nallal 
Lavanakal I-louse 
Androth. 

SubaidàA. 
D/o, Sáyed Mohammed M. 



Aliyathara 1-louse, Androth. 

Fathimathu Suhurabi P.V.K 
DIo. Maeed P.V.K 
Pentare1i IKad, Androth. 

Siyad Khan L. 
Sb. Kunhikoya A. (Late) 
Kandilath 1-louse, Androth. 

RaisaK. 
D/. Badarudheen Melechetta Mechery 
Kadiyammada 1-louse, Androth. 

1--laseena Beegum C.P.I 
Dbo. AUdulla M.P 
Chemmachery Puthiya 111am House 
A ndroth. 

12 	1-labsabi P.U.P 
D/o. Fakarukdheen K. Cheriyadarn 
Ummathabiyapura House, Androth. 	 Applicants 

(By Advocatc: Mr. K.B. Gangesh) 

Versus 

The Administrator, 
Adrninitration of the Union Territory 
of Lakshadweep, Kavarathi - 6.82 555. 

2 	Duectiate of Industiies 
Union TFrritory of Lakshadweep 
Kavarathi, represented by the 
Director of Industries —682 555. 

3. 	Coir Supervisor 
Coir Production Centre, Androth - 682 557. 	Respondents 

(By Advocate: Mr. S. Radhaksishnan) 

74. 	OA 51012013 

1-laseena@ 1-laseenabi Therakkal 
I het ikki1 1-louse, Kadamath 
Data E1y Operator 
\7il1agweep Panchayath, Kadamath 	 Applicant 

(By Advocate: Mr.R.Sreeraj) 



 The Administrator 
Union Territory of L akshadweep 
Kavaratti —682 555 

 The Director of Panchayatfi 
Department Of Panchayath, 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

 The Executive Officer, 
Village (Dweep)Panchayath 
Kadamat -- 682 556 	. . 

 The Chairperson 	. . . 

Village (Dweep) Panchayath 
Kadainat-682 556 

 The District Programme Coordinator 
MGNREGA, Kavaratti - 682 555 

 The Sub Divisional Officer and 
Programme Officer MGNREGA 

Kadamat - 682 556 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan (Rl-3,5&6) 

75. OA 557/2013 

1 , . K.V.Naseer 
• Kodavalappu House, Kiltan 

Cook, Government Senior Secondary School 
Kiltan 	. 

2. K;P.Dawood 	. 

Kilappura I-!ouse,.Kiltan 
Peon, Government Senior Secondary School Applicants 
Kiltan 	 . 	 Applicants 

(By Advocate: Mr.R.Sreeraj) 

Versus 

I. The Administrator . 

Union Territory of Lakshadweep 
Kavaratti - 682 555 	. 

2. The Director of Panchayath 



Department of Panchayath 
i-\dministration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Executive Officer, 
\/iflage (Dweep) Panchayath 
Kiltan - 682 558 

The Chairperson 
Village (Dweep) Panchayath 
Kiltan - 682 558 

The Principal 
Government Senior Secondary School 
Kiltan 682 558 	 Respondents 

(By Advocate: Mr.S.Radhakrishnafl (RI-3 & ) 

76. OA 566/2013 

I. 	Sa1yath S 
Cook, Government High School 
Kadamath 
Residing at Pallam, Kadamath Island 
U nion Territory of Lakshad weep 

P.P.lsrnail 
Cook, Government J.B.School 
K adamath 
Residing at Kadamath Island 

. 	M.P.Attakoya 
Cook, Government J.B.School 
Kaclamath 
Residing at Kailiyammakada 
Kadamath Island 

K.K.Khalid 
Cook, Government J.B.School 
Kadarnath 
Residing at Biriyommada 
Kadarnath Island 

P.Amanuila 
Cook, Government J.B.School 
K. a d a niat l 
Residing at Kunnumpura 
Kadamath Island 



t..  I 
Ummer PP.1 
Cook, Government J.B.School 
Kadamath 
Residing at Alikothapura 
Kadamath Island 

I-'lidayathulla P 
Cook, Government J.B.Schoo! 
Kad ama th 
Residing at Kadamath Island 

.8. 	Muhammed Shall P.P 
Cook, Government S.B.School 
Kad am at h 
Residing at Kadamath Island 

Pookunhikoya P.P 
Watchman I Helper 
Government Jawaharlal Nehru Senior Secondary School 
Kadarnath 
Residing at Puthiyapura 
Kadamath Island 

Abdullakoya B.M 
Watch and Ward 
Government J.B.School, Kadamath 
Residing at Biriyornrnada 
Kadamath Island 

II. 	iaferP 
Driver, Jawaharla! Nehru Senior Secondary .School 
K adam at h 
Residing at Pupathada 
Kadamath Island 	 Applicants 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Head Master 
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Government J B School 
Kadamath - 682 556 

4, 	The Principal 
Jawaharlal Nehru Senior Secondary School 
Kaclamath - 682 556 	 Respondents 

(By Advocate: Mr.S.Radhakrishnafl) 

77. OA 567/2013 

1-labeebulla P.M 
Puthiya Malika House, Kadamath 
Driver, Government Jawaharlal Nehru 
Senior Secondary School 
Kadarnath Island 	 Applicant 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

The Administrator 
Union Territory of Lakshadweep 
Kavarai.ti - 682 555 

Director of' Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Principal 
Government Jawaharlal Nehru Senior Secondary School 
Kadamath Island 682 556 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

78. OA 580/2013 

Yacoob 
Kathathe Chetta House, Kadmat. 

Vahida 
Mariki lam I-louse, Kavaratti. 

1-labusa 
Alachapada, Kavaratti. 

Yacoob 
Kaladi House, Kavaratti. 
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Muhammed Salih 
Aynepura House, Kavaratti. 

Fareeda Beegam 
Molokepura House, Kavaratti. 

Saleem 
Pallicham I-louse, Kavarâtti. 

Bamban 
Nambicham House, Kavaratti. 

Sayed Abdullakoya 
Chendipura House, Kavaratti. 

Nafeesathbi 
•Poodiyarn 1-louse, Kavaratti. 

Jamaliyal.h 
Thirin ipura louse, Kavaratti. 

Fazeela Beegum 
Kannipura House, Kavaratti. 

Ummer 
Thirinikad House, Kavaitti. 

4. 	Firo'zkan 
Athnachammada 1-louse:, Kavaratti, 

15, 	Jaffer 
Marikilarn House, Kavaratti. 

Ai'nanu I Ia, 
Mela 111am House, Kavaratti. 

Sirajudheen 
Molokepura House, Kavaratti. 

Hiyasudheen 
Chamayathapura 1-louse, Kavaratti. 

Fathahudeen 
Kadapurathaba House, Kavaratti. 

Muneer 
Kuttipapepura I-louse, Kavaratl.i. 



to 
Ashik 
Puthiya Al ikom House, Kavaratti. 

Muharnmed Musthafa, 
Achadapurakatt House, Andrott 

Mujeeb Rahrnan T.P, 
Thaleka Pura, Kavaratti. 

Jamhar Hussain 
Beeranthoda 1-louse, Kavaratti. 

Muhsin 
Beeranthoda 1-louse, Kavaratti, 

Rauf 
Chettipura 1-louse, Kavaratti. 

1-lazaiath 
Chungam 1-louse, Kavaratti 

Khalid 
ihottathapura House, Ka''aratti 	 App! icants 

(By Advocate: N4r.K.B.Gangesh) 

Versus 

The Administrator 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

DirectoiofPanchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Agriculture 
Department of Agriculture 
Administration of UnionTerritory of Lakshadweep 
Kavaratti - 682 555 

Director of Animal 1-lusbandry 
Department of Animal Husbandry 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

Village (Dweep) Panchayath Kavaratti Island 
represented by its Executive Officer, 



Pin-682554 

(By Advocate: Mr.S.Radhakrishn) 

79. OA 582/2013 

RasheedKoya 
Multi Task Employee 
Public Library, Kilthan 1 

Residing at Kilthan 

Smt.Sulfabeegurn 
Cook, C.B.S Kadmat 
Residing at Melachetta lJaijuthakudi 
Kadarnath Island 

(By Advocate: Mr,P.V.Mohann) 

Versjs. 

Respondents 

Applicants 

I. 	The Administrator 
Union Territory of Laksiiiadweep 
Kavaratti-682 555 

i)irector of Panchayath 
Department of Panchayth 
Administration of Unior Territory of Lakshadweep 
Kavaratti - 682 555 

The Library and Information Assistant 
Office of Library and Infdrmãtion Assistant 
Public Library, Ki.lthan Island 682 557 	 Respondents 

(By Advocate: Mr.S.Radhakrihnan) 

80. OA 601/2013 

Rasheed Koya S.V., S/o. Abdulla Koa P.S., 
Shaiknaveed (I-I), Kilta q  Island P0., 
Union Territory of Lakhadw•bep, Pin -682 555. 	Applicant 

(By Advocate: Mr. Shabu Sredharan) 

Versus 

1. 	Union Territory of Lakhadweep, represented by the 
Administrator, Kavarati Island, Pin - 682 555. 

2 	The Director of Panhaath, Union Teiritory of Lakshadweep, 



Kavaratti Island, Pin - 682 555.. 

The Chairperson, Village (Dweep) Panchayath, 
Kiltan Island, Union Territory of Lakshadv'eep, 
Pin —682 558. 

The Executive Officer, Vi1!age (Dweep) Panchayath, 
Kiltan Island, Union Territ ,ory of Lakshadweep, Pin - 682 558. 

The Library and 1nformat6tAssistnt, Public Library, 
Kiltan Island, Union Terri .pry f Lakshadweep, 
Pin - 682 558. 	 Respondents 

[By Advocate: Sri S. Radhaishnan (RI, , 4 & 5)] 

81. 0A634/2013 

Malikdeenar, aged 21 yeas, Sb. l-ianizath,. 
Sara Manzil House, Agatti. 	 Applicant 

(By Advocate: Sri K.B. Gangesh) 

Versus 

The Administrator, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti-682 555. 

Director of Panchayats, 
Department of Panchayats, 
Administration of Union Teritoy of Lakshadweep, 
Kavaratti - 682 555. 

Department of Education, Administration of the 
Union Territory of Lakshadweep, Kavaratti, 
represented by its Director 682 555. 

Village (Dweep) Panchayat, 
Agatti Island, represented by its Executive Officer, 
682 554. 	 Respondents 

(By Advocate: Sri S. Radhaishra) 

82. OA 635/2013 

Fathahudheen K.P., aged 40 years, S/o. Sayed Muhammed Koya, 
Kattampalli House, Agatti; 

Younis, aged 31 years, S/ô..Abdulla, Mariyathoda House, 



.03 

Agatti. 

3. 	K.M. Shahida, aged 40 yeaes,DIo. Kasmi, Kuttiyam 

Mukriyoda House, Agatti. 

4. 	K.M. Arnina, aged.46 years,DIo , Abdul Rahrnan, 
Kuttiyarn Mukriyoda House:, gatti. 	Applicants 

(By Advocate: Sri K.B. Gangesh).. 

Versus 

The Administrator, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti-682 555. 

Director of Health Services,. . 
Directorate of Health Services, 
Kavaratti - 682 555. 

Medical Officer in charge: 
Community Health Centre, Aatti - 682 553. 

4 	Medical Officer in Charg,:laj.V/Gandhi Speciality Hospital, 
Agatti —682 553. 	.. 

5. 	Village (Dweep) Pa.nchayát, Agatti Island, represented by its 
Executive Officer, 682 553. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan) 

83. OA 791/2013  

Fareeda Beegum MI., Meppada 111am, 
Agatti Island. 	 Applicant 

(By Advocate: Sri K.B. Gangesh) 

Versus 

The Administrator, 
Administration of the Uri4hTerritory of Lakshadweep, 
Kavaratti-682 555. 

2. 	Director of Panchayats, iLl 

Department of Panchayat; 
Administration of Union Territoy of Lakshadweep, 
Kavaratti —682 554. 



. 

Project Manager, Desiccated Coconut Powder Unit, 
Lak shadweep Devel opmerit Corporation Ltd., 
Agatti, Kavaratti —682 554 • 1, 

The Deputy Director (Adrnn.).,  Lakshadweep Development 
Corporation, Kavaratti - 682554.. 

Village (Dweep) Panchayat, 
Agatti Island, represented by,its Executive Officer, 
682 553. 	 Respondents 

(By Advocate: Sri S. Radhak.rislinan) 

84. OA 822/2013 

B.P. Navas, Aged 27 years, Sb: Kasni M.P., 
\'aliyapura House, Kilthan Island P.O: 
U.T. of.Lakshadweep. 

(By Advocate: Sri P.V. Mohanan): 

Versus 

I . 	The Administrator, 
UT of Lakshadweep, 
Kavaratti-682 555. 

Applicant 

Director of Panchayat, 
Department: of Panchayat; -. 
Administration of UT of Làkshadweep, 
Kavaratti - 682 555. 

The Principal, Governmei*.Higher Secondary School, 
Kilthan Island - 682 556. . 

85. 	OA 880/2013 	. 	... 

Muthukoya N.P 	. 
Nalakapura, Kiltan Island. 
Union Territory of Lakshadwëe. 682 558 

(By Ad\Iocate: Mr.Shabu Sreedharan) 

\'ersus..... 

Union Territory of Lakshadweep represented 
by the Administrator 
Kavaratti Island —682 555 

Réspo n dents 

Applicant 



115 

DirectorofPanchayatIj.. 
U ni on Tern tory of Laks1àdweep 
Kavarattj Island - 682 555 

The Senior Adminjstthti Officer 
ducation (District Paid E 	 ayaTh). 

Union Territory of Lakadweëp 
Kavarattj Island - 682 555 

The Principal 
Government Senior Secondary School 
District Panchayat, Kiltah Islatid 
Union Territory of Lakshadweep 682 558 

(By Advocate:. Mr.S.Radhakrishnan) 

	

86. 	OA 898/2013 	:1 

Respondents 

K.C.Abdul Khader. 	li: 
Ku!ikaraya Chetta Hous: 
Chetlat Island 

• Union Territory of Laks dj3- 682 554 

(By Advocate: Mr.Shabu SreedhI.afl)o1 

Versu 

Union Territory of Lakshd;w.erepresented 
by the Administrator 
Kavarattj Island - 682 555' 

The Director of Panchaá-h 
Union Territory of Lakshaweep 
Kavarattj Island - 682 555 

The Senior Adrninistratjve Offlcer 
Education (District Pancfayath) 
Union Territory of Lákshadweep 
Kavarattj Island - 682 55hY 

Applicant 

4. 	The Principal 
Government Senior Secondáiy School 
District Panchayat, Chet1 	Island 
Union Territory ofLakshàdweep 682 554 

	
Respondents 

(By Advocate: Mr.S.Radhakrishnañ)• 



87. ()A 904/2013 

Kadeeja C.P 
Cheriyapurakad 
Kalpeni Island 

(By Advocate: Mr. K.B.Gangesh) 

Versus 

1 . 	The Administrator 
Administration of the Union Territory of Lakshadweep 
Kavaratti - 682 555 

Sub Divisional Officer 
Office of Sub Divisional Officer 
Kalpeni Island 682 554 

The Director (Rural development) 
Department of Rural DevelOment' 
Administration of the Unioi Territory 
of Lakshadweep, Kavaratti —682 555 

(By Advocate: Mr.S.Radhakrishnn):. 

88. OA 905/2013 

Abdul Khader C. 
Chekkiriyamrnada I-louse 
Agatti Island 

Bud-ar Jamhar T.P 
Theklapura 1-louse 
Agatti Island 

(By Advocate: Mr. K.B.Gangesh).: 

Versus 

The Administrator 
Administration of the Union. Territory of Lakshadweep 
Kavaratti Island - 682 555 

Director of Panchayaths 
Department of Panchayaths 
Administration of the Union:Trritory of Lakshadweep 
Kavaratti Island - 682 555 

Applicant 

Respondents 

Applicants 



H 1  
Project Manager 
Desiccated Coconut Powder Unit 
Lakshadweep Deve1opnent Corporation Limited 
Agatti, Kavaratti - 682 .555 

The Deputy Director (Aclrnn) 
Lakshadweep Developi1ènt corporation 
Kavaratti - 682 555 

5., 	Village (Dweep) Panchayath 
Agatti Island represented by its 
Executive Officer - 682,53 

(By Advocate: Mr.S.Radhakrishnan) 

89. OA 939/2013 	. 

1. 	SafiyullahK.C.• 
Kuttiyachada House 
Kalpeni Island 	 i 

2 	Saifulla M I 
Melaillarn I-louse 
Kalpeni Island 

fl 
3 	Kunhikoya M V 

Mathil Valiyamniada House 
Kalpeni Island 

.t H 
4. 	Kidave K.O 	H 

Kakkachiyoda House 
Kalpeni House 

(By Advocate: Mr.K.B.Gangesh) 

Versus 

I. 	The Administrator 
Administration of the Unoñ Territory of Lakshadweep 
Kavaratti Island - 682555 

2. 	Director of Panchayath is 
Department of Panchayaths 
Administration of the Union Territory of Lakshadweep 
Kavartti Island - 682 

3. 	Lakshadweep Building Development Board 
Union Territory of Lakshadweep 
Kavaratti represented by its Secretary - 682 555 

Respondents 

Applicants 



: 

4. 	The Technical Officer 
Lakshadweep Building Development Board 

Kalpeni Island - 682 553 

Village (Dweep) Panchayath 
Kalpeni Island represented by its 
Executive Officer - 682 553, 

(By Advocate: Mr. S .Radhakrishnan) 

90. OA 942/2013 

I. 	Mohammed Ashik 
Palliyat House 
Androth Island 

Abdul Latheef 
Karakunnel House 
Androth Island 
Mohammed Ubaidulla 	H 1  rl1 

Chodath House 	H 

Androth Island 

Mohammed Fathahulla 1H H 

Karachetta House 	H 
Androth Island 	H 

HH) 
(By Advocate: Mr.K.B.Gangesh) H 

Versus 

The Administrator 
A diii inistrati on of the Unin Territory of Lakshadweep 
Kavaratti Island — 682 555 

Director of Panchayaths 
Department of Panchayaths 
Administration of the Union Territory of Lakshadweep 
Kavaratti Island - 682 555 

Lakshadweep Building Development Board 
Union Territory of Lakshadweep 
Kavaratti represented by its Secretary - 682 555 

The Technical Officer 
Lakshadweep Building Development Board 

Androth Island - 682 55. 

Respondents 

Applicants 



t Village (Dweep) Panchayath 
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Androth Island represented by its 
Executive Officer - .682 554 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

91. 0A95212013 

Abdul Salarn N.P 
Casual Labourer 
Power House, Kalpeni 
Residing at Nenampappada House 
Kalpeni, Union Territory of Lakshadweep 

C.K.Attakoya 
Casual Labourer 
Power House, Kalpni 
Residing at Chakakeel House 
Kalpeni, Union Territory of Lakshadweep 

P.Mohamnied 
Casual Labourer 
Power House, Kalpeni 
Residing at Pokkayoda House 
Kalpeni, Union Territory of Lakshadweep 
Harnza Koya P 
Casual Labourer 
Power House, Kalpeni 
Residing at Pällath House 
Kalpeni 	 Applicants 

(By Advocate: Mr. Hariraj M.R) 

Versus 

Union of India represented by the Secretary 
to Government of India 
Ministry of Home Affairs 
New Delhi - 110 001 

2. 	The Administrator 
Union Territory of Lakshadweep 

Kavaratti - 682 555 

3.. 	Executive Engineer 
Department of Electricity 
Kavaratti, Union Territory of Lakshadweep 



4. 	Junior Engineer, 
Electrical Section, Kalpeni 
Union Territory of Lakshadweep 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan (R2.-4) 

92. OA 1100/2013 

Abdul Khader C.P 
Chandipura, Kavaratti 
Union Territory of Lakshadweep 	 Applicant 

(By Advocate: Mr. P.V.Mohanan) 

Versus 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director (Rural Development) 
Department of Rural Development 
Administration of the Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

93. OA 1202/2013 

Akathar Ahammed K.K 
Internal Inspector 
Agricil tural Department, Kalpeni 
Kunnamkulam I-louse 
Kalpeni Island 
Union Territory of Lakshadweep 

Mohammed Iqbal KPV 
internal inspector 
Agricultural Department, Kalpeni 
Kunnipavavaliyarnniava House 
Kalpeni Island 
Union Territory of Lakshadweep 



Fareeda Beegum 
Internal Inspector (Multi Skilled Worker) 
Agricultural Department, Kalpeni 
Pentamveli House. 
Kalperi Island 
Union Territory of La! shad weep 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

The Administrator 
Union Territory of Lakhadweep 

Kavaratti - 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Un ion Territory of Lakshadweep 
Kavaratti — 682 555 

Agricultural Officer 
District Panchayath (Agriculture) 
Kalpeni Island - 682 557 

4, 	Chief Executive Officer 
District Panchayath 
Kavaratti - 682 555 

(By Advocate: Mr.S.Radhakrishnan) 

94. O.A No. 1225/2013 

C.P Showkathali, 
Sb. Mohammed Koya 
Casual Labour, Electrical Section, 
Kalpeni. 
Residing at Chemmanam Pally House 
Kalpeni 

(By Advocate: Mr. l-Iariraj M.R) 

Versus 

ThUjtiionof1ndia 
Represented by the Secretary to 
Government of India, 
Mihistry of Home Affairs 
New Delhi - 110001., 

Applicants 

Respondents 

Applicant 



The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555, 

Executive Engineer 
I)epartrnent of Electricity 
Kavaratti, Union Territory of 
Lakshadweep - 682 555. 

 

. 

4 	Jun ior Engineer, 
Electrical Section 
Kalpeni, UT of Lakshadweep - 682 555. 

(By Advocate: Mr. S. Radhakrishnan for R2-4) 

Respondents 

 

These applications having been heard together on January 17, 2014, 
the Tribunal delivered the following common order on March 6, 2014:- 

0RDER 

Hon'ble Mr.Justice A.K.Basheer, Member (J) 

Applicants in this bunch of 94 Original Applications are residents of 

various Islands in the Union Territory of Lakshadweep. Admittedly, all the 

applicants have been wod<ing on casual/daily wage basis in various 

departments under the Administration. All of them were engaged on casual 

basis for 89 days and re-engaged after a technical break of one or two days. 

This process has been going on in the case of quite a number of them for 

the last 10 to 20 years while in the case of a large number of others, such 

engagements are for 5 to 10 years and others are for two/three years or less. 

But in majority of the cases (in 80 Original Applications), these casual 

employees were engaged/disengaged by Village/Dweep Panchayats and/or 

District Panchayats. For the sake of convenience, these cases are 

categorized as "Panchayath and NonPanchayath". 

2. 	The common grievance of all the applicants is that their services are not 

being regularized even though they have been working for years together, albeit 

on casual/daily wage basis. Therefore the common prayer in all these cases is for 

issue of a direction to the respondents to regularize their services. In the case of a 

few others who have be retrenched on completion of the period of engagement, 

the prayer is for issua direction to rc-engage them. 
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The short question that arises for consideration in all these Original 

Applications is whether the applicants are entitled to get their services 

regularized. 

It has been noticed already that in majority of the cases, the 

applicants have been engaged to work invarious departments under .  the 

Village/Dweep Panchayats and or/District Panchayats. Therefore, the 

Administration has taken a preliminary objection that this Tribunal has no 

jurisdiction to entertain those cases in view of the judgment rendered by a 

Division Bench of the Kerala High Court in Administrator and another 

Vs. Naderkoya and others - 2005 KHC 248. It is further contended by the 

learned counsel for the Administration in these cases that going by the 

dictum laid down in a catena of decisions of the Apex Court as well as that 

of various High Courts, the services of the applicants are not liable to be 

regularized since they were admittedly engaged on casual/daily wage basis 

for 89 days, though, of course, many of them were re-engaged after a 

technical break of one or two days. 

In the other batch of cases in which the applicants have been 

engaged by the Administration in various departments under it, the 

contention raised by the respondePts is that their engagement being of 

casual nature, they are also not entitled to get their services regularized. 

The common contention in all these cases is that these casual engagements 

were made without holding any regular selection process and that such 

engagements were not against sanctioned posts. 

In this context, the learned counsel for the Administration has 

invited our attention to the following decisions in support of the above 

contention:- 

Secretary, State of Karnataka & Others Vs. Uinadevi and Others - 
(2006) 4 SCC I. 

Stale of Rajasthan Vs. Dava Lal - (2011) 2 SCC 429. 



• 

Saiya Prakash and Others Vs. State of Bihar and Others 
(2010)4 SCC 179. 

Official Liquidator Vs. Dayanand and Others - (2008) 10 SCC 1. 

R.N.Nanjunclappa Vs. T.Thiinmiah—(1972) 18CC 409. 

.Jeemon V.R. Vs. State of Kerala - 2012 (1) KHC 397. 

State of Kerala Vs. Valsamma - 2012 KLT 294. 

Non-Panchavath Cases 

OA 	 347, 354,366 372, 380, 488 1  499, 509 

& 1225 of 2013. 

7. 	In the above cases, the applicants have been admittedly engaged by 

the Administration in various Departments like the Department of Science 

& Technology, Industries, Environment & lorests, tiectricity, 

Directorate of Labour & Employment, Directorate of Arts & Culture, 

Weights & Measures etc. While 7 applicants in OA 299/2013 and 47 

applicants in OA 301/2013 have been working in the Department of 

Agriculture for the last 17 years right from January 1997, 2 of the 

applicants in OA 225/2013 have been working for 18 years whereas others 

in the above OA for the last 9 years. Similarly the applicants in OA 

347/2013 have also been working ever since 1997. We have referred to the 

above 2 or 3 cases only to illustrate that majority of the applicants in all the 

cases whether in  the category of Panchayat or Non-Panchayat - have been 

working as casual enployees for more than 1.0 years and quite a number of 

them have 8 to 10 years of service to their credit, if not more. 

It is beyond controversy that all the applicants were engaged on 

casual basis without undergoing any regular selection process though in 

some cases the applicants have vaguely contended that such a process was 

in fact undergone. However, in those cases also, no material has been 

placed before us in support of the above contention. Similarly it is not in 

dispute that such engagements were not made againsl sanctioned posts. In 

short, this process of casual engagement on daily wage basis for 89 days 



Os been going on in the Union Territory for the last two decades or more. 

These employees have continued in such casual service with a technical 

break of one or two days for several years as a matter, of routine. 

Apparently it is a case of Hobson's choice for them. It is on record that a 

large number of such casual employees had approached this Tribunal in the 

'90s seeking regularization or absorption. We have been informed that 

some of them were in fact abso'bed. But the applicants befre us in this 

bunch of 94 cases have apparently been less fortunate 

9. 	Urnadevi (Supra) is a landmark judgment on the subject of 

"irregular" or "illegal" appointments in public employment. The five judge 

Bench had dealt with issues relating to absorption, regularization, 

permanent continuance of temporary/contractual/casual/daily-wage or 

adhoc employees appointed/recruited and continued for long in public 

employment dehors the constitutional scheme of public employment. The 

Apex Court exhorted all the High Courts not to issue directions for 

absorption or regularization unless the recruitment itself was made 

regularly or in terms of the constitutional scheme. While issuing the above 

direction, their Lordships reiterated that it must be insisted that the States 

must make only regular recruitments and appointments. It was further 

observed that it would be erroneous to merely consider equity for a handful 

of people who have approached the Court with a claim, while ignoring 

equity for the teeming millions seeking employment and fair opportunity to 

compete for employment. While dealing with irregular appointments as 

distinguished from illegal appointments of duly qualified persons against 

duly sanctioned vacant posts, the Apex Court, after referring to those 

employees who have continued to work for 10 years or more but without 

the intervention of the orders of the Court/Tribunals, directed that the 

question of regularization of the services of such irregularly appointed 

employees be considered on merit in the light of the principles settled by 

the Apex Court in the cases in S. V.Narayanappa - All? 1967 SC 1071; 

R.N.Nanjundappa -- (1972) 1 scc 409 & B.N.Nagarajan -- (1979) 4 SCC 

507 - as a one time measure. 



p._. 

A three judge Bench of the Apex Court in Official Liquidator Vs. 

Dayanand & others had, after noticing some of the judgments/orders of the 

court which took a different view from the law settled in Urnadevi, 

observed that those cases were illustrative of the non-adherence to the rule 

ofjudicial discipline which is sine qua non for sustaining the system. 

In Harminder Kaur - (2010) 1 SCC (L&S) 202, the Apex court had 

held thus:- 

Long service by itself may not be a ground for directing 
regularization. Regularizalion is not a mode of appointment. 
When appointments in public office are required to be made, 
provisions of Articles 14 & 16 of the Constitution of India are 
required to be scrupulously followed. When a departure is 
made jr not scrupulously following the condit ions precedent 
laid down in the statutory rules, as also the constitutional 
scheme, ills imperitive that the same must be done within the 
Jbur corners of the delegated power by the authority 
concerned." 

In the above case (Harminder, Kaur), the appellants were school 

teachers and they were appointed by the Education Department of 

Chandigarh on contract basis for a specified period. In the offer of 

appointment itself it was made clear that the appointees would not have 

any claim for ad-hoc/regular appointments available in the Institute and 

that the contractual appointment could be made only against sanctioned 

post. The Apex Court while concurring with the view taken by the High 

Court hcd that initial appointments of the appellants were made in gross 

violation of the provisions contained in the relevant Act and also the 

doctrine of equality enshrined under Articles 14 & 16. However, taking 

note of the admitted position that 800 posts of teachers were lying vacant, 

the Apex Court expressed the hope that the plight of the appellants would 

also be taken into account by the administration and consider the 

desirability of relaxing the age-limit provided in the Rules. 
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In Nanjundappa (Supra), the Apex Court had held thus:- 

Jf!he appointment itself is in irfraction of the rules or i/it is in 
violation of the provisions of the Constitution, illegality cannot be 
regularized. RatfIcation or regularization is possible of an act which 
is within the power and province of the authority, but there has been 
some non-compliance with procedure or manner which does not go 
to the root of the appointment. Rgulqriza1ion cannot be said to be a 
mode of recruitment. To accede to such a proposition would be to 
introduce a new head of appointment in defiance of rules or it may 
have the effect of setting at naught the rules." 

We do not propose to burden tliis order by referring to several other 

decisions rendered by the Apex Court following the principles laid down 

by the Five judge Bench of the Apex Court in Umadevi (Supra). 

But one disturbing feature that has been noticed in this bunch of 

cases is that 	the authorities concerned, be it the Lakshadweep 

Administration or the Village (Deep) Panchayats/District Panchayats, 

have not shown any anxiety about the sad plight of many of the employees 

who have continued in service for one or two decades or slightly less. It 

is also not clear whether any attempt was ever made to regularize the 

services of those irregularly appointed employees who had completed 10 

years of service as indicated in Para 53 of the judgment in Urnadevi 

(Supra)at that point of time. 

Be that as it may, the fact remains that hundreds of employees in this 

bunch of Original Applications have admittedly been working for a decade 

or more with routine technical break of one or two days on compietion of 

89 days. It is true that the Administration or Panchayats may not require 

the services of quite a number of those employees throughout the year; but 

still it appears that many of them have been allowed to continue. Many of 

them have been engaged in one scheme or the other sponsored by the 

Central Government or in some such other schemes or programmes floated 

by the Administration on its own by utilizing the funds available with it. 

The Administration or Village (pwcep) Panchayats have not come out with 
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any data as regards the actual requirement of employees in various 

department& under them. It 	has 	been 	noticed that 	in 	some of the 

departrients, the casual employees have been working apparently against 

regular posts for years together.. Why is it that such posts are not identified and 

sanctioned ? There is no clue. 

Learned counsel for the respondents has submitted before us that the 

policy of the Administration is to give minimum employment to maximum 

number ofjobless people at least for a few days in a year by engaging them 

in one scheme or the other. The policy is laudable. But still, the question is 

why large number of employees working on certain posts for years together 

without any prospect of being regularized or absorbed, are being kept on 

tenterhooks like this ? The very fact that these people have been allowed 

to continue on those posts for years together will show that such posts are 

not of casual nature. We do not propose to deal with the above aspect any 

further at this stage though it may be observed that the attitude of the 

Administration and the local Panchayats appears to be totally uncharitable, 

to say the least. 

Panchayath Cases 

In the other bunch of 80 Original Applications, in which the 

applicants have been engaged by Village (Dweep) Panchayats or District 

Panchayat, the main contention raised by the learned counsel for the 

Administration is that this Tribunal has no jurisdiction to entertain these 

cases in view of the decision rendered by a Division Bench of the Xerala 

High Court in Naderkoya (Supra). 

In the above case, some casual labourers working in the Water 

Supply Scheme of the Village (Dweep) Panchayat of Agathi Island had 

approached this Tribunal, aggrieved by the failure of the Union of India 

and the Lakshadweep Administration in granting them temporary status 

under the Scheme for Temporary Status & Regularization introduced by 

the Union of India, in O.M.No. 51016/86/Estt (C) dated 10.09.1993. It 

appears that the upkeep, maintenance and distribution of the drinking water 



to the lopal residents of Agathi Island were initially undertaken by the 

Public Works Department. Later, it was entrusted to AVAM Society. 

Grant-in-Aid was provided tb meet the additional expenditure and the 

Society used to manage the Scheme. Later, Island Councils were brought 

into existence as per Island Council Act. Still later, the Councils were 

abolished as the Lakshadweep Island Regulation, 1988 was repealed by 

Section 88 of the Lakshadweep Panchayat Regulation, 1994 and during 

the year. 1995 all the assets and liabilities of the Island Council of Agathi 

were transferred to Village/Dweep Panchayat of Agathi. Thus all the 

labourers working with the Water Supply Scheme came under the Village 

(Dweep) Panchayat. The casual labourers who had approached this 

Tribunal were admittedly under the services of the Dweep Panchayat and 

they were being paid by the jPanchayat from the fund available with it. 

After considering the claim of the casual labourers, the Tribunal issued the 

following among other directions:- 

The Second respondent i.e. the Lakshadweep Administration 
would Udopi the Department of Personnel & Training casual 
Labourer (Grant of Temporary Status & Regularization) Scheme, 
1998 and prescribe it prospectively to the Panchayats for granting 
tempOrary status to casual labourers as per the parameters of the 
schène. 

The first respondent, i.e. the Union of India in the Ministry of 
Personnel, Public Grievances and Pension would ensure that 
appropriate legal and technical formalities are completed and the 
Scheme is made applicable expeditiously. 

From the date of issue qf  these orders and until the Lakshadweep 
Admi,iistration prescribes the scheme 10 the Pancha yals for 
regula.rization of eligible casual workers, no regular appointments 
would be made by the Panchayats in respect of at least two third of 
thç. regular vacancies in Group D .which would be kept reserved for 
Me regularization of the casual workers under the scheme. 

'd). No casual workers, including the applicants, who are in the 
service of the Panchayats on the date of issue of these orders would 
be retrenched on the face of availability of work or for making way 
for fresh recruits without considering them for the grant of temporary 
status i/eligible as per the scheme. 

20. The Division Bench of the High Court while allowing the Writ 

Petition filed by the Administration noticed that another Bench of this 



I 
Tribunal in Original Applications N6.1297 & 218 of 1998 had rejected an 

identical relief claimed by some other casual labourers, holding thus:- 

"We have carefully peru1sed the pledinEs and other materials on 
record. We have also given our anxious consideration to the rival 
submissions. We find that in both these GAs under consideiation, 
the applicants were engaged by the Island Council of 
Androth/Minicoy. They might have continued to be engaged 
subsequent/v by the succeeding local self Government body, namely 
the Village (Dweep) Panchayat of Androth/Minicoy.. The 
Chairpersons of the respective Island Council might have with or 
without proper authority from the Councils issued what are 
purported to be appointment orders and the subsequent service 
cert/icates. We have good reason to reject the same as those do not 
reveal the applicants' nexus with the Administration of U. T of 
Lakshadweep in order that they might have a cause of action before 
us: The applicants have not adduced any evidence to show that they 
were appointed against any posts sanctioned or approved by the 
Lakshadweep Administration................ 

In the case on hand the applicants were not employed against 
any posts sanctioned by tjze adrninistratioh and that would make  all 
the difference. The Iland Council or the Chairpersons, as the case 
may be, for reasons best known to them, seem to have, accommodated 
these people. They might rightly come under the wage employment 
programme as a poverty alleviation measure under the DRDA or 
they might have been employed since the Village (Dweep) Panc/iayat 
authorities considered it expedient to give employment to them. It 
probably might have offered some succor, by way of daily rated 
wages to the unemployed local persons.................. 

Neither the Panchayai authorities (respondents 4 and 5) nor 
the applicants have shown how the posts created/retained in addition 
to those sanctioned by the Administration could be considered 
regular. As matters stand, the Administration of U. T. of Lkshadweep 
has no accountability as far as the matter of regularization of the 
applicants are concerned. The anxiety of the U. T Administration to 
prevent misapplication of funds granted to the Village/District 
Panchayat for developmental purposes towards expenditure on 
account of wanton appointments of staff against posts neither 
created nor sanctioned nor approved is legitimate. 

21. The above decision was confirmed by a Division Bench of the High 

Court in O.P.No.28776/2001. Still later, OA No.1008/1997 and OA 

No.571/1998 were also dismissed by'a common order following the 

decision mentioned supra. This order was also confirmed by the High 

Court in O.P.No,35164/2001. 



After referring to the above orders, the Division Bench of the High 

Court in Naderkoya (Supra) held that Lakshadweep Administration did not 

have jurisdiction to frame scheme for absorption of casual employees in 

the service of the Panchayat. It was further observed that the question of 

absorption was a matter which the Panchayat has to consider taking into 

account its financial status and various other administrative policies. The 

following are the observations of the Division Bench:- 

"In view of the above mentioned circumstances, we have no 
hesitation to hold that the Tribunal has committed a grave error in 
giving direction to Lakshadweep Administration to adopt the 
Department of Personnel & Training Casual Labour (Grant of 
Temporary Status & Regular/zalion) Scheme 1993 and prescribe it 
prospect i'e1y to the Panc'hayats for granting temporary status to 
casual labourers. The direction given to the Panchayat not to effect 
any appointments till the Lakshadweep Administration frames 
Scheme, is illegal and do not Jll within the jurisdiction of the 
Tribunal. Further direction given to the Panchayas that no casual 
workers would be retrenched on the face of availability ofwork falls 
within the domain of the Administration. In such circumstances, the 
order passed by the Tribunal in OA 820 of200I stands set aside." 

In this context, it is pertinent to note that in many of the cases, the 

Chairpersons of the Panchayats have issued orders of appointment of 

casual labourers. It is fairly conceded by the learned counsel for the 

applicants that such orders could have been issued only by the Executive 

Officer of the concerned Pànchayat. Strangely, in some of the cases, the 

Panchayats are represented by their Chairpersons and not by the Executive 

Officers. 

There is yet another aspect of the matter. In the course of hearing of 

the cases, it was submitted by learned counsel for the applicants in some 

cases that different political parties are in power in various Panchayats. 

Equations of power have changed after the last Panchayat elections. Some 

of the orders of appointments were cancelled by the successor Committee 

in office of these Panchayats. More importantly, fresh engagements are 

being 	made 	on 	political 	basis 	and 	some 	of 	the 

disengagements/retrenchments also  have political colours. 



25. In OA 300/2013, the Chairperson of Village (Dweep) Panchayat of 

Androth Island has appeared through Advocate R.K.Muraleedharan, and 

contended in the written statement, inter-alia, that termination of services 

of the applicants in the above case is exclusively within the jurisdiction of 

the Panchayat especially after issuance of Annexure R4(b) notification 

dated March 7, 2012 issued by the Administration of the Union Territory 

of Lakshadweep. It is pointed out by the learned counsel that by virtue of 

Annexure R4(b) notification issued in terms of Articces 243(g) of the 

Constitution, the Panchayats are vested with powers and authority to 

function as institutions of local self governance. The learned counsel has 

invited our attention to various clauses contained in the above notifiëation 

in support of the argument that the Panchayats are vesteil with dc right 

and authority to "hire and fire" employees. However, it is conceded that 

the Village (Dweep) Panchayats have no power to regularize the services 

of the applicants though the Panchayats are in dire need of the services of 

the applicants who are having sufficieht experience. It is further conceded 

by respondent No.4 in the above case that the Panchayats are not vested 

with the power to create any post without prior approval of the 

Administration. 

Strangely, in most of the cases relating to employees engaged by the 

Panchayats, the Standing Counsel for the Administration himself has 

appeared for the Panchayats as well. 

Learned counsel for the applicants in some of the cases have invited 

our attention to various provisions contained in the Lakshadweep 

Panchayat Regulations, 1994 and the allied rules thereunder. While 

inviting our attention to Lakshadweep Panchayat (Grant-in-Aid) Rules, 

1997, Sri P.V.Mohanan who appears for the applicants in some of the 

cases, contends that once the Administration sanctions 'Grant-in-Aid", it is 

for the Panchayat to execute the various works like 	road 

construction/repair/maintenance, 	water 	supply, 	drainage, 	local 
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development works, primary educatidn, health and sanitary scheme etc. 

For this purpose, the Panchayats can engage workers and therefore 

necessarily the Panchayats have the power to regularize or absorb casual 

workers, especially after- the introduction of the Lakshadweep Panchayats 

RegUlations, 1994. The learned counsel has invited our attention to 

Article 234(g) and Article 40 of the Constitution of India in this, context. 

We do not propose to refer to or deal with identical arguments advanced 

by other learned counsel as well, since it has already been noticed that 

going by the decision in Naderkoya 	(Supra), 	this 	Tribunal 	has 	no 

jurisdiction to entertain this bunch of Original Applications relating to 

employees who were engaged by the Panchayats. 

Sri N.Unnikrishnan who appears for the applicants in OA 394/2013 

has raised a further contention that the casual labourers who have been 

working for more than 240 days in a calender year are entitled for 

protection under Chapter V (a) of the Industrial Disputes Act and that their 

services cannot be dispensed with arbitrarily. It is further contended that 

one set of casual employees cannot be replaced by another set of casual 

employees as held in Slate of Haryana Vs. Piara Singh - (1992) 4 SCC 

118. The learned counsel points out that some of the applicants in OA 

394/2013 have been working since 1994 while others have put in more 

than 4 years of service. 

The sum and substance of the arguments advanced by the learned 

counsel for the applicants in all these cases is that they may be allowed to 

continue in service, albeit on casual basis. It is true that the applicants in 

all these cases, whether in the category of Panchayat or non-Panchayat, 

have been working on casual basis for a large number of years. It has been 

noticed already that some of the applicants have been working since 1994 

and many of them since 1997. Quite a-few of them have been working for 

periods ranging between 5 to 10 years. There are only very few who have 

been working for 2-3 years or less. Most of them are still continuing on the 

basis of interim orders passed in these cases. 



30. When these cases had come up for consideration before a Single 

Bench (Judicial Member) on 3.7.2013, the following order was passed:- 

"9. 	Perusal of the applications reflects that save that in all the 
cases, the period of engagement at one stretch is limited to 89 days 
and with an artificial break of one day, the cases are not identical in 
other aspects, In many, the period of engagement is for over two 
decades, in some, specific qualifications have, .been prescribed; in 
some other the work cannot be carried out by all as such jobs 
requires either training or specialization or training. Admittedly, a 
number of applicants have been functioning as casual labourers for 
decades by now. Most of them have been through regular selection 
though some of those had not initially registered their names with the 
authority concerned. Some of them have been functioning in 
veterinaty units which require special ski/I; some function as drivers 
and the like. In many cases, the wages are fixed per month. Thus, 
the applicants do not constitute a homogeneous group but a 
heterogeneous cluster. Continuance of interim order or vacation of 
interim order for all Without intelligible discrimination would not meet 
the ends of justice. Keeping in view (a) the rights that might have 
been crystallized by some (e.g. in respect of those who have been 
functioning for a long time without the intervention of the 
Court/Tribunal), (b) the qualifications prescribed in some cases, (c) 
the specialized nature of the job, which cannot be performed by all; 

the consolidated amount payable to some instead of wages on 
per day basis under the Wages Act, (e) the fact that many of the 
applicants are functioning under certain scheme, continuance of the 
interim order has to be considered differently for different categories 
of applicants though till now, by a common order on 41tJ June, 2013 
and thereafter the interim order has been passed. 

10. 	For this purpose, all the serving casual labourers should be 
identified and grouped as under 

Those who have put in more than 10 years of casual labour 
service, with or without the artificial 	break. 	These may 
include those who have been inducted with specific qualification 
of matriculation/IT,' and the like and also thbse who have been 
inducted under specific schemes 

Those who have been inducted with specific qualification of 
matriculation or other specialized course beyond Matriculation, such 
as ITI, or possessing specialized skills, such as date entry operator, 
drivers etc. which job cannot be accomplished by ordinary casual 
labour normally engaged for manual works: This list may include 
those who have been engaged under some project or scheme, but 
not coming under (a) above, i.e. with less than ten years of service. 

Those who have been engaged under one scheme or the 
other (other than those who have been engaged under the Mahatma 
Gandhi national Rural Employment Guarantee Scheme (MGNREGS 
for short), but not those who come within (a) or (b) above. 

. 



Those who come under the MGNRGS scheme 

Those who are mere casual labourers not falling under any of 
the above. 

Of the above, disengagement of the existing casual labodrers 
and replacement by others in the waiting list, should be firs.t in 
respect of (e) above. These casual labourers cannot c/aim any right 
to continue and they have to be rotated. And in their p/ace, for 89 
days, those in the waiting list (ward wise/lslandwise) may be 
engaged. This again, should be after giving them a notice of two 
weeks before disengagement. The purpose of giving two weeks 
notice is that if the casual labourers sought to be disengaged feel 
that they belong to category (a) Or (b) above, they may make due 
representation and the same would be considered forthwith by the 
Administration and their decision communicated to such individuals. 

Similarly, those coming under group (d) above, i.e. those 
who have been engaged under the MGNRGS could be disengaged 
as in their case the scheme it self was affording employment for a 
period of a minimum of 100 days, which would enable those who 
are still waiting to avail of the benefit of the scheme. Such of these 
casual labourers could be disengaged after they have been granted 
100 days of work and hereagain, fter giving them a notice of "two 
weeks before disengagement. 

In respect of (c), if the scheme under which the casual 
labourers have been engaged provides for certain conditions 
precedent for disengagement, it is subject to such a condition only 
their services could be disengaged. Rest of the casual labourers 
shall continue until further orders. 

In respect of (b) and (a), their services as casual labourers 
shall not be disturbed until further orders. The disengaged casual 
labourer (as contended by the counsel for the applicant in OA No;. 
507 of 2013), if falls under (b) or (a) above, i.e. with more than ten 
years of service or with specific quàlificat ion such as matriculation or 
the like (here stated to be I TI), he shall be re-engaged before the 
next date of hearing and confirmation given on the next date of 
hearing." 

31. Pursuant to the above order, the Panchayats/Departments have 

issued certain circulars which are marked as Annexure A5 to A8 in OA 

300/2013. Apparently, some attempt has been made to categorize the 

labourers group-wise as delineated in the above interim order. Thereafter, 

several employees were sought to be disengaged. Understandably, all these 

employees who faced the threat of disengagement have approached this 

Tribunal and those Original Applications are also included in this bunch of 

cases. It appears that the Administration has also sought to rely on the 
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judgment of the I)ivision Bench of the Kerala High Court in O.P.(CAT) 

No.133/2012 and No.60612012, contending, inter-alia, that its policy isto 

give minimum employment to maximum people at least for a few days in a 

year. In this context the Administration has also referred to some of the 

schemes floated by the Union of India which ensures minimum 100 days' 

employment in a year to maximum number of people. 

32. The short question that arises for our consideration is whether the 

applicants are entitled to get their services regularized or not. It has been 

noticed already that there is nothing on record to show that the applicants 

had been engaged against any sanctioned posts or that they were so 

engaged after undergoing regular selection process. In our view, the 

Administration has been largely responsible for the prevailing unfortunate 

scenario. It may be true that the Administration or Panchayats in their 

anxiety to give some solaceto a large number of unemployed people might 

have engaged these applicants on casual basis. Undoubtedly, their services 

were required in various Departments or Works as otherwise many of the 

essential services would not have been in operation. Because of the 

peculiar geographical nature of the tiny islands and also the scarcity ofjob 

opportunities, the islanders are destined to face this rigmarole without any 

demur or protest. These 5eople cannot aspire to get employment in the 

mainland also. The predicament of the islanders is understandable. 

However, going by the catena of decisions referred to above, it carnot, be 

held, that the applicants are entitled to get their services regularized.. It has 

been repeatedly held by the Apex Court that there is no room for any 

sympathy for such casual labourers even if they have continued in seryice 

for a large number of years. 

33. But, in our view, the Administration has to necessarily give adequate 

consideration to those employeeswho have been working on casual basis 

for more than a decade or two. Similarly, the plight of those employees 

who have been working on casual basis for the last 5 to 10 years is also 

eivally pitiable. These employees, in our view, are entitled to get the 
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benefit of relaxation in age and other esential qualifications to the extent 

possible when fresh recruitinents are being made. It shall be ensured by the 

Administration that the entire process of engagement of employees on casual 

basis (if it becomes extrâmely essential and unavoidable) is streamlined so 

as to avoid unnecessary legal complications in future. Appropriate 

guidelines/regulations can be formulated for engagement of casual 

employees in the projects (either seasonal or otherwise) that may be 

implemented in the island. 

We refrain from issuing any other directions since, in our view, it 

falls within the domain of the Administration, However, the Administration 

shall address .theissue relating to all these employees:who havebeen toiling 

for years together on casual basis with utmost compassion, and give them 

the benefit of relaxation in age, educational qualifications etc. while making 

regular recruitment. 

4 1 

OrIginal Application Nos. 212, 266, 268, 2991  325, 347, 354, 366, 

372, 380, 488, 499, 509 & 1225 of 2013 are disposed of with above 

directions. 

As regards other Original Applications, where engagements were made 

by Panchayats, it is held that this Tribunal does not have jurisdiction to 

entertain them. It will be open to the applicants to approach appropriate 

judicial forum for redressal of their grievances. These Original Applications 

are, therefore, dismissed. 

The interim ordes in force as on today shall remain extended till 
April4,2014. 
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